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 DISCUSSION-—Conid.

 MR.  DEPUTY-SPEAKER  :  Now  we
 resume  discussion  on  the  Railway  Budget.

 SHRI  S.  M.  BANERJEE:  (Kanpur)  :
 Before  that,  |  would  like  to  make  a  sub-
 mission.  We  are  discussing  the  Railway
 Budget,  Shri  Qureshi  ss  here.  You  might
 have  read  today’s  papers  that  all  the  pas-
 senger  trains  and  goods  trains  have  been
 subjected  to  long  delays  because  of  the
 work-to-rule  agitation  by  the  Guards.

 I  would  request  the  Hon.  Minister  fo.
 Raibways  to  make  a  statement  on  this  and
 assure  this  House  because  he  is  making  a
 sort  of  negotiation  with  the  representatives
 as  to  what  he  proposes  to  do  for  ending
 this  agitation.

 THE  MINISTER  OF  PARLIAMETN-
 TARY  AFFAIRS  (SHRI  K  RAGHU  RA-
 MAIAH)  May  |  make  a  submusion  be-
 fore  the  debate  is  resumed?  Out  of  the
 time  allotted  for  discussion,  only  three
 hours  and  twenty  minutes  remain.  I  had
 a  word  with  the  leaders  of  the  Opposition
 and  there  is  a  consensus  that  the  Railway
 Minister  may  be  allowed  to  reply  tomor-
 row  and  that  the  whole  of  todav's  time
 upto  six  may  be  given,to  Membels  as  there
 are  large  number  of  them  who  want  to
 speak.

 SHRI  DINFN  BHATTACHARYYA
 (Serampore)  :  Is  there  anything  happen-
 ing  in  Bihar?  Where  is  Shri  Mishra?

 SHRI  K.  RAGHU  RAMAIAH  :
 very  much  here.

 MR.  DEPUTY-SPEAKER  :  I  think  the
 Honse  is  happy  to  have  a  little  extension
 Now,  let  Shri  Jagannath  Mishra  continue
 his  speech.

 श्री  जगन्‍ताव  मिश्र  मिधबती) *  उपाध्यक्ष  महोदय
 मैं  उप  दिन  कहें  रहा  था  कि  हिन्दुस्तान  में  रेलवे
 का  प्रथम  प्रचलन  प्रंग्रेजों  के  शासनकाल  में  हुभा
 किन्तु  उतका  ऐसा  करते  का  मकसद वह  नहीं  था
 जो  श्नात  हमारी  सरकार  का  है  f  ae  fad  भ्रपती

 He  is

 प्रशासनिक  सुविधा  से  मतलब  था,  उन्हें  ध्वचसाप
 बढ़ाने  से  ताललुक  था,  इंसीसियरे  इसका  दगे  गिकास

 नही  हो  सका  ।  किन्तु  ध्राजादी  मिलने  पर,  स्थतम्त्र
 भारत  की  सरकार  ने  प्राभिक  विकास  में  रेशो  के
 सहायक  होने  की  इस  भूमिका  को  समझा,  लता:
 los:  में  जहां  माल  को  हु्लाई  2  3  करोड़

 टन.  थी,  1973,  में  बहू  20  करोड़  टग  तक  पहुच
 गई  ।  हसी  तरह  याही  यात्तामात  भी  दुगगा  हो
 गया  t  ऐसे  ही  समय  में  श्री  मिश्र  जी  का  रेल
 मत्री  की  हैसिप्रत  से  आता  हुभा,  उन्होंने  इन  सारी
 चीजे  पर  बढ़ी  गग्भीरता  से  विच्ञार  किया  बौर  वे
 सर्वप्रथण  और  प्रमुख  परिवर्तन  रेलो  के  विकास
 में बर  नायें  की  नई  रेखबें  लाइनों  के  निर्माण  भे
 जो  पुराना  नियम  था,  उसको  उन्होंने  भ्रव्यावहारिक
 करार  दिया  और  उसके  स्थान  पर  एक  नया  नियम

 चालू  किया--पुराना  नियम  था  कि  पिछड़े  क्षेत्रों
 में  भी  नई  बेलब  लाइने  तभी  बन  सकती  है  जब
 कि  बे  प्रािक  द्रप्टिकाण  से  'घादायू्ण  न  हो  ।
 मिश्र  जी  ने  छलान  किया  कि  विकास  के  नाम  पर
 अविक्सित  क्षेत्रो  में  घाटा  वरदाश्ल  करने  भी
 नई  गेखवे  लाइनों  का  निर्माण  किया  डा  सकता  हैं  ny

 इस  बार  भी  बजट  सदन  में  पेश  करते  हुए  उन्होंने

 पूर्व  में  जैसा  एलान  किया  था  उसे  केवल  ऐलान
 क्रके  नहीं  छोड़  दिया  बल्कि  इस  दिशा  में  कारगर
 प्रथम  कदम  भी  उठाया  है|  इसका  भी  जब  मैं
 देखता  हू  तो  मुझे  कहता  पड़ता  हैं  कि  ऐसा  लगता
 है  कि  मती  महोदय  में  निर्णया.मक  शक्षित  है  प्रौर
 साथ  ही  लोक  हित  को  तरफ  उनकी  संजन  शुश्टि
 है  v

 सर्व  प्रथम  उन्होंने  जो  कहा  है  उसकी  मैं  सक्षेप
 में  चर्चा  करना  चाहता  हू  ।  देश  भे  और  खास  कर
 हमारे  यहां  कोसी  से  i936  में  लाइन  ध्वस्त  हां
 गईं  थी  ।  झाज  तक  उसका  जीर्थोद्धार  नहीं  हुभा
 शौर  न  ही  उसकी  चर्चा  की  गई  |  श्री  मिश्र  न
 इतनी  कृपा  की  है  कि  देश  में  जो  आवश्यक  रेलवे
 लाइने  हैं,  जो  श््वस्त  हो  गई  यो,  उनके  पुननिर्माण
 का  उन्होने  भ्रीगणेश  किया  है।  इनमें  छितोनी
 बगहा  लाइन  है,  सरायगढ़  प्रतापगज  लाइन  2
 फारबीसगंज  गोहाना  पानीपत  लाइम  है  ।ये  जो

 पुरामी  रेलवे  लाइने  थी  इनके  जीर्णोद्धार  के  काम
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 को  हाय  में  लिया  गया  है । इसके  पभलागा  छोटी

 लाइनों  में  से  कुछ  को  जहां  भावश्यक  समझा  गया

 है  बढ़ी  स्ाइनो  में  परिवर्तित  करने  का  उन्होंने
 मिण  लिया  है।  उनमें  कुछ  ये  हैं  :

 न्यू  बोगाई  गावजोहाटी  खण्ड  गुटर  मरचरला
 लाइन,  समस्तीपुर  से  दरभंगा  ।

 इसके  साथ  ही  जैसे  मैं  पहले  ््चा  कर  चुका

 हु  उसकी  पुष्टि  से  मैं  काना  चाहता  है  कि  नई

 रेलवे  लाइनों  के  निर्माण  के  सम्बन्ध  में  भी  उन्होंने
 शब  तक  जो  निर्णय  किया  है  उसमे  से  कुछ  एक

 ये  है

 यर्मनगर  से  कुमारधाट,  रोहतक  से  भिवानी,

 झझ्ारपुर  से  लोदही,  सकरी  से  हमनपुर,  जाखापुरा
 से  बासपानी  |

 इस  तरह  में  उहोते  देश  के  एक  छोर  से  दूसरे
 छतर  तक  नई  रेलवे  लाइनों  का  विस्तार  करने  का

 प्रयास  किया  है  |  इससे  स्पष्ट  हो  जाता  है  कि

 उन्हें  रेलो  का  लाकापयोगी  बनाने  की  रेलो  की

 झबिधा  लोगा  को  देने  की  कितनी  चिन्ता  है।
 ऐसा  करते  हुए  उन्होने  क्षेत्रीयता  का  भी  बयाल  नही
 कया  है  और  जॉ  भी  निर्णय  किए  है  और  जा

 जु  भी  देते  का  विचार  किया  है  मारे  देश  मे

 प्रापाशनेट  ग  से  देने  का  विचार  किया  है  प्रोर
 इसके  लिए  4  झवश्यमेव  ही  धन्यवाद  के  पात्र  है  ।

 प्रतिपक्ष  के  माननीय  सदस्यों  ने  श्रमिकों  और
 प्रबन्धनों  के  सम्बन्धी  की  चर्चा  उठाई  है।  मैं
 बहना  बाहता  ह  कि  यह  विषय  भी  मत्री  महोदय
 बे  लिए  कोई  नया  नहीं  है।  श्रमिकों  से  उनका
 सम्बन्ध  बहुत  पुराना  है।  वह  श्रम  मत्ी  भो  रह
 सके है  झर  उस  समय  उन्होंने  श्रम्रिकों  के  साथ
 जैसे  सम्बन्ध  स्थापित  करने  को  बात  सोंची  थी।
 रेल  भत्ती  को  हैसियत  से  उसे  उन्हांने  कार्यरूप
 देने  की  कोशिश  की  है,  उनका  साहकार  लेने  की
 बाशिश  की  है  इसके  लिए  उनको  एक  प्रच्छा
 ्रबसर  मिला  है  वह  हमेशा  कहते  हैं  कि  अमिको

 के मु  हक  होते  है  और  वे  अपनी  मांगे  भी  रख
 सकते  है  लेकिन  ने  प्रमहमोग  करने  पर  उतर  ने
 शाण,  स्ट्राइक  न  करे  भौर  उन  चीजो  का  सहारा
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 ने  ले  जिनसे  समाज  को  कष्ट  पहुचे  ।  स्ट्राइक  आदि
 का  सहारा  तभी  लिया  जा  सकता  हैं  कि  जब
 समझौते  के  सभी  मार्ग  भ्रबरद्ध  हो  जाएँ।  श्रमिकों
 के  प्रति  उनके  हृदय  से  कितनी  सहानभूति  है,  कितना
 स्नेह  है,  कितना  उसका  भला  बह  चाहते  हैं  यह
 इसी  से  पता  बल  जाता  है  ह: अ  यही  प्रथम  मंत्री
 है  जिन्होंने  मई  दिवस  पर  श्रमिकों  के  नाम  पर
 अपना  यह  उदधोष  किया  था 1

 “हम  लोग  जा  सरकार  मे  है  इस  बाल  के  प्रति
 मनी  प्रकार  जागरूक  है  कि  हमे  इस  दिशा
 में  सायास  औ्ागे  बढ़ना  है  ताकि  मजदूर  वर्ग
 झाधिक  पुननतिर्माण  के  क्षेक्ष  में  पूर्ण  भागीदार
 के  रूप  चाय  भरा  सके  ।  इसक  साथ  हो
 मैं  इस  बात  पर  श्री  ओर  देता  चाह़गा  कि
 हमारा  मददूर  वर्ग  समस्त  समाज  के  प्रति
 अपने  उत्तरदायित्व  का  निर्वाह  करे  और
 विभिन्न  क्षेत्रों  में काम  कर  रही  प्रतिक्रिया
 वादी  शक्तियों  के  प्रधानों  का  बेकार  करके
 रहे ।”

 श्रीमन्‌,  प्रभी  तक  हमारे  देश  में  रेलवे  संविस
 कमिशन्ज  केवल  दो  तोन  स्थाना  में  हो  थी  जैमे
 कलकता,  बम्बई,  मद्रास  इलाहाबाद  इससे  गरीब
 वर्ग  के  लोग  वहा  जाकर  हन्टरन्य  दंने  और  नौकरी
 पाने  के  अवसरों  से  बचित  रह  जाता  था  यह
 उनके  लिए  सुविधाजनक  नहीं  था।  मत्री  महोदय
 ने  इस  चीज  को  देखा  शौर  निर्णय  किया  है  कि
 हर  एक  स्टेट  में  एक  एक  कमीशन  की  स्थापना
 को  जाए  इसी  पृष्ठभमि  में  गत  वर्ष  दो  अक्तूबर
 को  इन्होंने  मुजफ्फरपुर  में  रेलवे  संविस  कमिशन  की
 स्थापना  की  जिससे  लोगों  के  मन  में  झाला  और
 झाकाक्षा  की  भावनाए  जाग्नन  हुई  t

 झनृमूचित  और  भ्नसूचित  जनजातियों  के  लिए
 भो  उनके  हृदय  में  जो  सहानभाति  है  वह  अकथनीय
 है  ।  उनका  यह  विश्वास  है  कि  श्व  तक  उन्हे
 नौकरों  के  उचित  अवसर  नही  दिये  जाने  रह  है
 और  वे  नौकरियों  से  बचित  रह  है  t  इन्होने  नियमा
 में  सशाधन  किया  है  और  कहा  है  कि  जो  काम
 में  श्रन्छा  है,  सुगोग्य'  है  उसका  उचित  भ्बसर
 मिलने  आहिये  ny  उन्होंने  एलान  किया  है  कि
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 भी  जगस्माव  मिश्र]
 साधारण  इस्टरव्य  के  बाद  उन  लोगी  को  नौकरी
 देने  के  झवसर  दिए  जाए।

 ये  कृछ  ऐसे  प्रयास  हैं  जो  बहुत  हो  महत्वपूर्
 हैं।  लेकिन  साथ-साथ  में  यह  भी  कहना  भाहता
 हूं  कि  यह  एक  तथ्य  है  कि  रेलें  समय  पर  नहीं
 अलती  हैं  ।  इसके  जहां  झनेको  कारण  हो  सकते
 हैं  यहां  एक  कारण  यह  भी  है  काम  करके  में  जहां
 से  भ्राता  हु  बानी  एन०  ई०  रेलबे,  पूर्वोत्तर  रेलवे
 दौर  जिसकी  ्चा  म॑  पहले  भी  कर  चुका  है
 ौर  झब  भी  करना  चाहता  हू  कि  प्राबादी  को
 झाप  आधार  मानते  हैं  भौर  उस  याई  स्टिक  के

 मुताबिक  दम  लाख  की  प्ाबादी  पर  262  किलो-
 मीटर  रेलवे  होनी  चाहिये  ।  और  इस  प्राधार  पर
 जहां  4,800  क्लोभीटर  लाइन  चाहिये  बहा  बह
 2,500  किलोमीटर  है  दूसरा  प्याईम्ट  यह  हैं  कि

 धूबोंसर  रेले  लाइन  की  जो  गाड़ियां  होती  है
 उनमें  छ  मे  झाठ  कोचिज़  होती  हैं  जबकि  न्य
 साडियों  %  10-10  और  eS  कोचिज़  होती
 हैं।  यह  स्वाभाविक  है  कि  पैसेज्स  का  लोड
 इससे  ज्यादा  रहेगा  और  भीड़  बढ़ेगी  पभ्रमियमितता
 बढ़ती  आएगी।  वहा  जो  सुविधाये  है  उनको  देने
 पर  झापको  याल  करता  चाहिये  जौर  गाड़ियों  का
 समय  पर  चलाने  का  प्रवास  करना  चाहिये  |  जा
 झतियमितताये  है  उस  पर  आपको  नियत्रण  करना
 शाहिये  ।

 मैं  झ  कुछ  सुझाव  झापकों  देना  जाहता  है
 बड़े-बड़े  प्लेटफार्मों  पर  भिन्न  भिन्न  प्रकार  के  सामाना
 की  बित्री  को  आपने  व्यवस्था  की  है  लेकित  दबाइया
 की  दुकान  की  कोई  व्यवस्था  नहीं  की  है।  यदि
 झाप  यह  सुविधा  भी  वहा  प्रदान  कर  दे  तो  यात्रिया
 को  बड़ी  सुविधा  होगी  ।

 प्लेटफाम  टिकट  की  दर  आपने  बढ़ाई  है
 जो  प्रव्यायहारिक  और  भ्रलाभप्रद  मुझे  मालम  पढ़ती
 है  ।  एक  स्टेशन  से  दूसरे  स्टेशन  तक  का  भाड़ा
 भी  पौत्मास  पैसे  नहीं  होता  |  लोग  प्रासाती  से

 दूसरे  स्टेशन  की  टिकट  खरीद  लेगे  शौर  गाड़ी  के
 गमे  जाने  पर  झ्ाकर  टिकट  वापिस  कर  देंगे  1
 या  फिर  वे  प्लेटफार्म  टिकट  नहीं  खरीदेगे।  इस
 तरह  से  रेलो  को  चाटा  होगा।  इस  बाल्ते  मैं
 इसकी  भ्रव्यावहारिक  मानता  हू  t

 we  वर्ष  भेरीत  डिप्टी  बीफ  बुभरिटेंकंट  का
 दफ्तर  पढ़ता  लागा  सवा  था  प्रथ  सुनते  में  धागा

 है  कि  इसे  वहां  से  हा  कर  शन्यस  से  जाते  की
 चर्चा  चल  रही  है  ।  ऐसी  बात  नहीं  होमी  चाहिये
 मैं  चाहता  हु  कि  मत्नी  महोदय  इस  पर  गौर  करें  ।

 बिहार  में  छ  जोन  की  गाड़ियां  चलती  हैं
 लेकिन  बिहार  से  एक  भी  जोग  प्राफिस  नहों
 है  ।  इसलिए  एक  जोनल  ग्राफिस  भी  वहां
 स्थापना  पर  मैं  प्राशा  करता  हू  कि  मंडी  महोदय

 सहानुभूतिपूर्वक  विचार  करेगे  t

 मैं  एक  प्रावश्यक  बात  यह  कहना  चाहता  हू
 कि  फरव्का  में  रेलवे  लाइन  के  बन  जाने  से  स्टीमर
 सेवा  बन्द  हो  गई  है  भौर  वहाँ  काम  कर  रहे
 करीब  500  कर्मचारी  तीन  बरस  से  बेकार  पढ़े

 हुए  है।  बेरा  सुझाव  है  कि  मुगेर  में  सरकारी
 स्टीमर  सेवा  का  चाल  करके  उस  लागों  का  उसमे
 लगाया  जायें  t  श्रगर  पटना  से  माल  सेवा  बालू
 की  जाये  तो  इमसे  बिशेष  प्राय  प्राप्त  की  जा
 सकती  है  ।

 झासाम  मेल  में  जो  समस्तीपुर-दिल्ली  कोच
 लगता  है  उसमें  कोई  कण्डकटर  न  होने  की  वजह
 से  यात्रियों  की  जानामाल  बहुत  प्लारक्षित  रहती
 है  ।  मत्ती  महोदय  को  हस  बारे  में  उचित  पग
 उठाना  चाहिए

 जो  डीलक्स  गाडी  पटना  हॉकर  जाती  है
 मोकासा  में  उस  के  रुकते  की  बात  बहुत  समय  से
 चल  रही  है।  झमी  तक  वह  गाड़ी  बहा  नहीं
 रुकती  है  t  मत्री  महांदय  से  अनुरोध  है  कि  बह
 इस  बारे  में  बियार  करे  ।

 राजिन्दर  पुल  के  नजदीक  गमा  में  स्तान  करने  मे

 लिए  समय-समब  पर  लाखों  यात्री  एकत्र  होते
 हैं  7  इसलिए  बहां  एक  स्टेशन  बनाया  जाता

 चाहिये,  जहां  सभी  गाड़िया  रुके  1  भिक्ष-भिन्न
 सस्थाझी  की  ओर  से  मढी  महोदय  के  समक्ष  इस
 बारे  में  मांस  रखी  गई  है,  ौर,  इस  सदन  में  भी

 यह  माग  को  गई  हैं।  भाला  है  कि  भत्री  महोदय
 इस  बारे  में  कृपा  करेंगे।

 सिम्दरी  शहर  एक  व्यावसायिक  स्थान  है।
 कहा  रेलवे  स्टेशन  है,  सेकित  बह  एक  कुलनकलिएह
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 रेलवे  स्टेशन  हो,  मंत्री  महोदय  इस  पर  विभार  करने
 की  शप  करें  !

 दीप  में  हाल्ट  की  बात  प्राज  से  नहीं,  बल्कि
 बरसों  से  हो  रही  है  लेकिन  वहां  हाल्ट  नहीं
 बनाया  गया  है  t  मत्री  महोदय  से  करबद्ध  प्रार्थना
 है  कि  बह  वहां  हाल्ट  बनाने  को  व्यवस्था  करें।

 मंत्री  महोदय  से  मेरा  प्ाश्रह  है  कि  मुजफ्फरपुर-
 'रग्सोल  काा  मोतिहारी  की  छोटी  लाइन  को  बढ़ी
 लाइन  में  परिवर्तित  किया  जाये  ।

 झाप  हिमाचल  प्रदेश  को  स्थिति  से  परिचित  है  ।
 बहा  के  प्राकृतिक  सौन्दर्य  का  क्‍या  कहना  है।
 अपने  देश  शौर  बाहर  के  लोग  वहा  जाने  के  लिए

 उत्सुक  होते  हैं,  लेकिन  वहा  उचित  रेल  सुविधा
 नहीं  है।  इसलिए  मेरा  झाग्रह  है  कि  नगल  और
 सलवाडा  के  बच  एक  नई  रेलबे  लाइन  बनाई
 जाये  ।

 मैं  आप  और  मी  महोदय  दोनो  को  धन्यवाद
 देता  हु  a

 को  अटल  चिहारों  बाजपेयी  (ग्वालियर)  उपाध्यक्ष
 महोदब,  इस  बात  से  हन्कार  नहीं  किया  जा  सकता
 है  कि  हमारी  रेले  गम्भीर  प्राथिक  सकट  में  शबी
 है  ।  इस  सकट  के  झनेक  कारण  हैं  |  लेकिन  सब
 में  बड़ा  कारण  यह  है  कि  रेल  मज़़ालय  शौर  मोजना
 झायोग  में  जैसा  ताल-मेल  होना  चाहिये,  वैसा  ताल-
 मेल  नहीं  है।  योजना  भ्रायोग  रेलो  को  ऐसी
 क्षमता  निभिस  करने  के  लिए  प्रेरित  करता  है,
 जिसका  उपयोग  नहीं  होता  है।  झौवर-कैपिटलाइ-
 जेशन  शोर  अन्डरयूटिलाईजेशन  प्लाफ
 कंपेसिटी,  इन  दो  व्याधियों  से  रेलो  को
 विसीय  व्यवस्था  ग्रस्त  है।  इस  दिशा  में  कुछ
 प्रयत्न  झवश्य  हुए  है,  लेकिन  भविष्य  के  बारे  में
 इस  बात  का  सही  भावकलन  किया  जाना  चाहिये
 कि  रेले  कितना  माल  ौर  कितने  यात्री  ढोयेंगी,
 और  योजना  भामोग  तथा  रेल  मंत्रालय  के  बीच
 पूरा  ताल-मेल्  होना  चाहिए  ।

 कश्षी-कप्ती  मैं  सोचता  हू  कि  हमारी  रेले  किसके
 लिए  चलती  हैं।  क्या  रेल  मंत्री  महोदय  के  लिए
 जो  किसी  भी  स्टेशन  पर  जब  चाहे  उतर  सकते

 क्ष
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 हैं  ?  या  रेल  प्रफसरों  के  लिए,  जो  सैकड़ों  सैलून
 रख  सकते  हैं  ?  या  राजधानी  शौर  बातानुकूतित
 ट्रेनी में  थाजा  करने  बालों  के  लिए  ?  बेश  तिभेदन
 है  कि  रेलो  के  लिए  अगर  कोई  बहुत  महत्वपूर्ण
 व्यक्ति  है,  तो  वह  तीसरे  दर्ज  का  बाती  है।
 लेकिन  श्राज  कोई  उसकी  सुनते  वाला  नहीं  है।
 भ्रगर  रेल  मत्ती  सचमुच  में  रेल  व्यवस्था  में  कोई

 शुनियादी  परिवर्तन  करना  चाहते  हैं,  तो  बह  परिगर्धन
 एक  ही  हो  सकता  हैं  कि  रेलो  मे  दो
 दर्ज  रहें--एक  तो  दिन  में  यात्रा  करते  वालों  का,
 जो  बैठ  कर  यात्रा  करे  शौर  एक  रात  को  यात्रा
 करने  बालो  का,  जो  सोकर  यात्रा  करे  ।

 श्राज  जितने  टिकट  जारी  किये  जाते  हैं,  गर
 उसके  झनुसार  रेलो  में  स्थान  देना  शुरू  कर  दिया
 जाये  तो  रेलो  का  घाटा  भी  बढ़ेंगा,  शौर  जो
 लोग  दब-पिस  कर  भेडो  की  तरह  भर  कर  श्रपने
 बम्तब्य  पर  पहुच  जाते  हैं,  उनकी  कठिनाई  भी
 बढ़ेगी  ।  लेकिन  कभी  हम  कितो  महत्वपूर्ण  गाडी
 के  तीसरे  दर्ज  के  डिब्बे  का  दृश्य  देखे  ।  ससद-सदस्य

 होने  के  नाते  मै  प्रथम  श्रेणी  मे  चलने  का  भ्रधिकारी

 है,  लेकिन  बगल  से  बैठ  कर  राग  खड़े  हा  जाते
 4

 अभी  कुछ  दिन  पूर्व  होली  से  एक  दिन  पहले
 &  बरेली  जा  रहा  था।  लोग  छतों  पर  बैठ  कर
 यात्रा  कर  रहे  थे  और  पहले  दर्ज  के  कारीढार  मे

 घुसे  हुए  थे  ।  क्या  होली  के  त्यौहार  के  भ्रवसर  पर
 यात्ियों  के  लिए,  विशेषकर  तीसरे  दर्जे  के  यात्रियों
 के  लिए,  कोई  विशेष  व्यवस्था  सही  को  जा  सकतो

 है  ?  ब्या  पवों  भ्ौर  त्यौहारों  के  लिए  कुछ  अलग
 से  प्रबन्ध  नहीं  हो  सकता  है  ?  क्षमा  करे,  स्थिति

 वह  आने  वाली  है  कि  जब  तीसरे  दर्जे  के  यात्री

 पहले  दर्जे  के  लोगो  को  शान्ति से  बैठते  नहीं  देंगे  t

 हमने  लोगो  की  पभ्रपेक्षाएं  इतनी  जगाई  हैं,  भौर

 समाजवाद  का  मन्त्र  इतना  दोहराया  है,  भव  जिन्हे

 जगह  नहीं  मिलती  है,  बे  प्रथम  श्रेणी  के  यात्रियों

 को  देख  कर  कहते  है  कि  यह  कैसा  समाजवाद  है
 कि  हम  पायदान  पर  लटक  कर  जा  रहे  हैं  भोर

 ये  भाराम  से  पहले  दर्जे  मे  बैठे  है।  भेरा  निशेदन

 है  कि  मत्ती  महोदय  इस  सवाल  पर  बुनियादी
 इस  से  सोचने  का  प्रयत्त  करे
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 [भी  भटल  बिहारी  बाजपेयी]
 क्या  यह  सम्भव  नहीं  है  कि  रात  में  यात्रा  करने

 बाले  सब  यात्रियों  को  हम  सोने  की  जगह  दे  सके  ?

 क्या  यह  सम्भव  नहीं  है  कि  दिन  में  यात्रा  करने
 बालों  का  हम  बठने  की  जगह़  दे  सके  ?  क्‍या  यह
 सम्भव  नहीं  है  कि  जितने  टिकट  जारी  किये  जाते
 है,  उतनी  जगह  हम  दे,  या  जितमी  जगह  हो,
 हम  उत्तने  टिकट  जारी  करे?  मती  महोदय  भ्रगुमान
 लगाये  कि  इससे  कितना  घाटा  होगा  ।  मुझे  ताज्जुब
 नहीं  हागा  कि  रेल  थात्ियों  में  यह  झान्दोलन
 बल  पढे  कि  हमे  टिकट  मिला  है,  तो  हमे  जयह
 भी  मिलनी  आराहिए,  हम  भेडो  की  तरह  भर  कर

 नहीं  जायेगे  t  श्रगर  ऐसा  आन्दालन  प्रारम्भ  हो
 गया,  तो  रेल  मलनी  इसका  क्‍या  उत्तर  देंगे  ?

 रेल  यात्रा  के  तीन  हिस्से  है  1  पहला  इन्लजारी
 का  है।

 श्री  महम्भव  जमोल्रहमात  (किशतगज)  बड़ा
 मजा  है  इन्तजारी  मे  ।

 को  झटल  बिहारी  बाजपेयी  ज॑ंब  मजा  सम्बा
 हो  जाता  है,  तब  जरा  बेसजा  हा  जाता  है।
 गाड़ी  नहीं  श्रा  रही  है  और  यात्री  इन्तजार  कर
 रहे  है  ।  जब  गाड़ी  के  आने  की  सूचना  होती  है
 ता  दूसरा  दौर  शुक  हो  जाता  है  शर  च  है
 बेकरारी  का  ।  हन्तजारी  के  बाद  बेकरारी  1  लेकिन
 जब  गाडी  शा  जाती  है,  ता  फौजदारी  शुरू  हां  जाती
 है  ,

 रेल  मत्री  इनना  तक  इन्तजाम  नहीं  कर  सके  हैं
 कि  यात्तियों  को  यह  पता  चल  सक॑  कि  रेल  म
 कण्डबटर  कहां  मिलेगा,  उसके  बैठने  की  जगठ
 तय  नहीं  है।  उसका  एक  स्थान  निश्चित  होना

 शाहिए  ।  स्टेशन  पर  जाते  ही  बि  में  से  बिजली
 का  एक  सिग्नल  निकल  सकता  है,  जो  यात्रियों  को
 अताएं  कि  कण्डक्टर  हा  मिलेगा  t  क्या  यह  करना
 कोई  बड़ी  बात  है  >  लेकिन  श्भी  तक  इस  पर
 ध्यान  नहीं  दिया  गया  है  1  लोग  जगह  को  कडने
 के  लिए  भागते  है।  कभी-कभी  कण्डक्टर  शब्
 की  निद्रा  में  मिमरन  पाए  जाने  हैं  उन्हे  जगाता
 एक  कठिन  समस्‍या  होती  है  यहू  छोटी  सी  बात
 यात्रियों  की  सुविधा  को  बढ़ा  सकती  है।  लेकिन
 जभी  तक  इसका  विचार  नहीं  किया  गया  है।

 कभी-कभी  सुझे  ताश्मुन  होता  है  कि  कया  रेस
 सतालय  सचमुच  भें  यात्रियों  को  सुविधा  देने  के
 बारे  में  गम्भीर  है।  सुविधा  केवल  धनराशि  वी
 बढ़ती  हुई  सब्या  से  नहीं  नापी  जा  सकती  है।
 ऐसा  भी  हो  सकता  है  कि  धन  भ्रप्तिक  खर्च  हो
 लेक्नि  मात्नियो  को  सुविधा  कम  पहुंचे  ।  इसके  लिए
 सारे  ढाचे  को  प्रेरित  करना  प्रावश्यक  है।  यह
 खेद  का  विषय  है  कि  रेल  मत्री  प्रभी  तक  पहू
 नही  कर  सके  हैं  ग्रभी  मुझसे  पब  जो  वक्ता
 बॉल  रहे  थ  उन्होने  कहा  कि  रेल  मठी  महादय  ने

 उद्धोष  किया  था  प्रथम  मई  के  पावन  पर्व  पर
 कि  मज़दूर  प्रबन्ध  में  पूर्ण  सहभागी  होगे  ।  यह  पूण
 सहभागी  होना  क्‍या  रेलवे  बोर्ड  मे  रेल  मजदरा  का
 प्रतिनिधित्व  देने  तक  जायगा  ?  क्या  रेल  मजदूरो
 को  रेलवे  बोर्ड  में  प्रतिनिधित्व  नहीं  दिया  जा
 सकता  ?  क्‍या  रेल  मज़दूर  रेला  के  सचातन  में
 सत्रिय  योगदान  देंने  के  याग्य  नहीं  है  ?  क्‍या  हम
 सबसे  बड़े  सार्वजनिक  संस्थान  में  यह  प्रयाग  बदे
 नही  देख  सकते  ?  झ्ाज  तो  रेल  मजदूर  धौर  रेलय
 बाई  के  बीच  में  एक  खाई  है  बह  खाई  पट  नहीं
 रही  है।  वह  खाई  बढ़  रहो  है  ।  इस  खाई  का
 पादना  आावश्यत  है  ।

 इस  बात  की  मी  प्रशसा  को  गई  कि  लये
 राविस  कमीशन  बहुत  जगह  कायम  कर  दिए  गा  ।
 भरा  यह  बहना  है  वि  यह  पर्याप्त  नहीं  है  ।  अमना
 समस्या  यह  है  कि  कमीशन  जिन  लड़कों  वा  चयन
 कर  लेता  है  उन्हें  नौकरी  मिलन  से  पूर्व  ही  कमोशन
 उसी  पद  के  लिए  नये  उम्मीदवारा  को  बुला  लता

 है  .  ऐसे  कई  मामले  मेरे  सामने  आए  हैं  भ्ौर  म
 ने  रेल  मत्री  को  लिखा  है।  एक  उम्मीदवार  चुन
 लिया  गया  लेकिन  उसे  जगह  नहीं  दी  गई  और
 जिस  पद  के  लिए  उसे  चुना  था  उसके  लिए  कमीशन
 ने  दोबारा  विज्ञापन  कर  दिया।  नये  उम्मीदवार

 बुला  लिये  और  पुराने  उम्मीदवार  बूदें  छाव  म

 डाल  दिए  गए  ।  जो  पहले  चुस  लिया  गया  था

 बह  रह  गया  t  से  समझता  हू  कि  महू  उनक
 साथ  बडा  झब्याय  है।  केबल  कमीशन  अ्लग-प्रलग
 स्थान  पर  नियुक्त  कर  देना  यह  कोई  समस्‍या  का

 हल  नहीं  है  इससे  झाने  जाने  में  सुविधा  मिल

 सकती  है,  कुछ  कमीशन  के  मेम्बरों  को  निमुश्ति
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 fat  सकती  है।  लैकित  इससे  भ्रुनियादी  समस्या
 हस  नहीं  होगी  ।

 एक  बात  में  शोर  महना  चाहता  हू।  मेरी
 उम्र  48  साल  हो  गई  ।  लेकिन  दिल्‍ली  से  झासी
 हांकर  बम्बई  जाने  वाली  गाडियां  में  कोई  वृद्ध
 नहीं  हुई  है  1  क्या  अम्बई  के  लिए  सारी  गाड़िया
 पश्चिम  होकर  ही  जायगी  ?  क्या  रतलाम  और
 बड़ौदा  की  लाइन  ही  रेल  मत्तालय  ने  दखी  है
 केवल  दो  ही  गाड़िया  है  जा  दिल्ली  म  झासी
 हाकर  बम्बई  जाती  है।  उनमे  भीड़  का  काई
 हिसाब  नहीं  है।  चढ़ना  मुश्क्लि  है।  श्रगर  चढ़
 गए  तो  उतरना  मुश्किल  है।  मैं  समझता  है  कि
 इस  दुष्टि  से  ममी  इस  पर  विच्ञार  करना  चाहिए  ।

 पुरान  ग्वालियर  राज्य  म  एक  छाटी  लाइन
 चलती  थी  नैरों  गेज़  f  वह  झभी  भी  ग्वालियर  से
 शिवपुरी  तक  जाती  है  1  उसका  भविष्य  क्‍या  है

 (व्यकधाब)  .  प्न्धवारमय  है  तो  फिर  तो
 उसके  लिए  लड़ना  पड़गा  t  श्राप  उस  बड़ो  लाइन
 में  बदल  सकते  हैं।  उसे  गुना  तक  जाई  सकल
 है  ।  बीना  से  गुता  तर  ब्राप  बरी  लाइन  ने  गए
 है  इसका  भी  जोड़  सकत  है।  मारी  कृपा  कंबल
 बिहार  पर  ही  न्‍्यौछावर  नहीं  हानी  चाहिये  1
 में  काई  झाराप  नहीं  लगा  रहा  हू  t  मैं  भपने
 पिछड़  क्षेत्र  की  वकालन  कर  रहा  ह  1  अगर  कृपा
 वा  पूरा  सागर  बिहार  से  ही  स्थौछावर  हाने  वाला
 है  तो  उसकी  च्े  हमार  मध्य  पदण  में  ी  पथ्नी
 चाहिए  विशेषकर  ग्वालियर  वाले  क्षत्र  म  1

 मैं  फिर  ताज  बाला  मामला  उठाना  चाहता  हु  ।
 संन््ल  रेलवे  के  साथ  हमारी  रलये  कर्वशन  कमेटी
 थी  बैठक  हुई  थी  ।  उसमे  जनरल  मैनेजर  में  मान
 लिया  था  कि  झासी  तक  उसे  बढ़ाया  जायगा।
 भोज  वह  साढ़े  दस  बजे  झागरे  पहच  जाती  है।
 बह  इजन  पड़ा  रहता  है,  डिग्बे  पड़े  रहते  हैं।
 शाम  को  वहा  से  चलती  है  1  रानो  झासी  के  रूप
 में  उस  ताज  को  झागरा  से  झांसी  तक  ले  जाकर
 शाम  तक  वापस  लागा  जा  सकता  है  t

 x
 SHRI  RAJA  KULKARNI  (Bombay—

 :  orth-Rast):  Mr,  Depaty-Speaker,  Sir,  the On  Rualway  Minister  im  his  speech  has
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 put  the  burden  for  the  unsatisfactory  per-
 formance  of  the  railways  during  1973-74
 or  some  factors  which  imeclude  lack  of
 discipline  and  deterioration  m_  industrial
 relations  I  agree  with  him  that  discipline
 78  on  the  dechne  Though  he  has  dealt
 with  the  concept  of  industrial  relations,  he
 has  not  come  to  any  satisfactory  conclu-
 sion  im  his  speech  as  to  whether  the  de-
 tertorating  industrial  relations  is  the  cause
 of  the  present  bad  performance  or  whether
 it  is  the  result  of  it  According  to  me,  the
 Tresent  state  of  affairs  in  labour  relations
 is  not  the  cause  of  the  present  bad  per-
 formance  but  it  is  the  result  of  the  bad
 performance  of  the  administration

 At  a  time  when  not  only  workmen  but
 cen  ofhicers  are  orgamsed  and  are  resort-
 ing  to  agitations,  before  the  Railway
 Minister  reorients  the  whole  imdustrial
 telations  T  wish  he  starts  having  a  look
 nght  from  the  top  of  the  admmiustrative
 structure  With  the  present  structure  of
 the  Railway  Board,  with  many  of  the  top
 Officers  entertaining  out  dated  notions  on
 dealing  with  the  people  under  him,  there
 ts  no  hope  for  us  Whativer  may  be  the
 method  of  electing  «  union  with  a  broad
 base  and  strong  support,  if  the  manage-
 ment  remains  with  obsolescent  ideas  in
 dealing  with  human  relations,  it  3s  idle  to
 expect  any  improvement  in  the  situation
 This  ts  a  significant  omission  m  the  spcech
 of  the  Ranlway  Minister  when  he  was
 dealing  with  labour  relations

 Another  significant  fact  which  needs  re-
 consideration,  on  the  industrial  relations
 fiont  ॥५  his  personal  opinion  that  he  would
 like  to  introduce  secret  ballot  for  the  pur-
 pose  of  electing  a  strong  recognised  union
 I  do  not  know  fiom  where  he  got  this
 idea  There  are  so  many  Ministries  under
 which  there  are  many  public  undertakings
 But  no  Minster  has  come  out  with  such  a
 proposal  Therefore,  it  48  very  surprising
 that  he  should  come  out  with  a  specific
 proposal  about  the  method  of  electing  a
 recognised  union  by  secret  ballot  This  is
 a  point  which  is  being  discussed  at  vari-
 ous  levels  Labour  Ministry  is  yet  to
 bring  forward  its  new  Industrial  Relations
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 Bill.  Instead  of  falling  in  line  with  the
 established  norms  of  electing  recognised
 unions,  the  Railway  Minister  has  come  out
 with  his  personal  opinion,  which  is  a  very
 dangerous  thing.  This  departure  which  he
 has  made  might  be  extended  to  other  sec-
 tors  and  while  he  is  trying  to  solve  one
 problem,  he  is  inviting  more  troubles  on
 the  industrial  relations  front  by  the  sugges-
 tion  which  he  has  made  about  secret  ballot.
 I  wish  he  takes  the  advice  of  the  Labour
 Ministry  instead  of  acting  immediately  on
 this  suggestion.

 Coming  to  the  other  aspects  of  the  bad
 performance  of  the  Railway  Administra-
 tion,  9  want  to  deal  with  the  suburban
 traffic  in  Bombay.  This  is  a  point  to
 which  I  must  draw  his  urgent  attention  and
 specially  of  the  failway  administration.
 4  1

 There  are  two  railway  terminus,  the
 Western  Railway  and  the  Central  Railway.
 The  Bombay  revenues  from  these  Railways
 is  the  highest  so  far  as  the  suburban  traffic
 earnings  are  concerned.  The  hon.  Minister
 has  said  that  every  year,  the  Bombay  subur-
 ban  traffic  increases  at  least  by  6  per  cent
 per  passenger  km.  If  that  is  the  rate  of
 growth  of  suburban  traffic  in  Bombay,  I
 do  not  know  what  kind  of  urgent  effective
 measures  have  been  taken  by  the  railway
 administration  to  remove  over-crowding  in
 suburban  trains.  No  effective  measures
 have  been  taken  in  this  regard.

 In  fact,  there  is  an  allegation  by  all  cross-
 sections  of  the  citizens  of  Bombay  that
 the  railway  administration  has  been  un-
 responsive  and  even  hostile  to  any  sugges-
 tions  made  by  various  associations,  by
 various  experts,  non-official  and  others,  I
 am  told  that  the  Railway  Convention  Com-
 mittee,  recently,  in  a  report  submitted  in
 1973,  has  recommended  a  scheme  known
 as  the  ‘Rapid  Rail  Transit  System’  for  the
 Western  Railway  section  for  Bombay
 suburbs.  We  do  not  know  why  the  rail-
 way  administration  has  rejected  the  scheme
 specially  when  the  Metropolitan  Railway
 Project  Transport  authorities  have  strongly
 recommended  it.
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 It  has  got  all-India  significance  also.  It
 is  in  the  interest  of  everybody,  the
 commuters,  lakhs.  and  lakhs  of  people,
 who  everyday  travel  by  =  suburban
 trains.  It  is  in  the  interest  of  the
 railway  administration  also.  It  nigat  sot
 be  in  the  interest  of  some  top  officers  of
 the  Railways.  We  would  like  w  know
 what  are  their  objections  for  «cepting
 the  proposal  of  the  “Rapid  Rail  Transit
 Sytem”,  4  would  appeal  to  the  hon.
 Minister  to  consider  sympathetically  this
 scheme  which  is  without  any  additional
 capital  cost  and  without  changing  —  the
 cxisting  technical  modus  operandi  of  the
 railway  system.  It  has  been  submitted
 after  a  lonz  survey  and  also  a  study  by
 experts.  This  scheme  will  give  relief  to
 the  Bombay  commuters  to  save  their  time
 by  about  30  per  cent.  Then,  overcrowd-
 ing  will  be  reduced  and  more  trains  will
 be  available,  The  time  that  is  taken  from
 Karjat-Kasara  to  Bombay  V.T.  will  be
 cut  by  30  per  cent.  This  scheme  has  the
 full  support  of  all  the  citizens  of  Bombay.
 We  do  not  know  why  the  railway  admr-
 ristration  has  rejected  it,  This  is  an  in-
 sult  to  the  citizens  of  Bombay.  The  hon
 Railway  Minister  should  take  the  citizens
 of  Bombay  into  confidence  with  .egard
 to  the  scheme  submitted  to  the  railway
 administration  .

 There  are  also  other  problems  of  the
 Bombay  suburban  traffic.  The  main  pro-
 blem  is  that  we  want  more  trains,  fast
 trains  and  shuttle  trains  to  be  introduced.
 These  problems  of  Bombay  suburban  peo-
 ple  have  teen  consistently  neglected  dur-
 ing  the  last  so  many  years.  During  the
 last  two  year,  the  Central  Railways  have
 not  added  even  one  single  additional  train
 on  the  Central  Railway  suburban  section.
 specially  from  Thana-Kalyan  and  Karjat:

 when  there  is  an  increase  of  more
 than  5  to  20  per  cent  in  traffic.  Recently,
 5  associations  of  passengers  met  together
 and  submitted  their  recommendations.
 They  made  very  good  recommendations.
 I  would  like  that  the  Minister  calls  upon
 the  Zonal  Managers  of  the  Central  Rail-
 way  to  implement  the  recommendations
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 that  have  been  made  by  this  Conference
 of  ail  the  I5  passengers’  Associations  in
 January  last.  Recommendation.  should
 be  implemented  and  relief  should  be  given
 to  the  commuters.  They  have  recom-
 mended  that  immediately  shuttle  services
 should  be  ctarted.  An  old  concept  of  the
 Railways  is  coming  in  the  way,  namely,
 there  should  be  one  terminus.  Now  the
 time  has  come  when  there  should  be  more
 mid-terminuses,  i.¢.,  at}  Dadar,  Borivilly,
 Thana  and  Dombivilly~—and  mote  _  trains
 shonid  be  started,  without  local  mid-
 terminuses  [  would  like  that  the  officers
 of  the  Railways  give  up  their  old  concepts
 und  come  {o  the  resuce  of  the  Bompav
 commuters,  otherwise.  the  Rai!wais  will
 always  be  the  target  of  attack  by  the
 Bombay  commuters  and  all  blame  would
 then  be  put  on  the  commuters.

 There  is  also  another  recommendation.
 Overcrowding  on  Sundays.  During  the
 Jast  six  0  seven  years,  overcrowding  has
 increased  so  mttch  that  there  was  no
 necessity  for  the  Railways  to  cut  down  the
 number  of  locals  on  Sundays.  For  Sun-
 days  there  is  a  separate  time-table  irdicat-
 ing  reduced  number  of  locals.  There  is
 no  necessity  for  this.  In  fact,  more
 trains  are  necessary.  More  industries  have
 come  up  in  the  suburbs.  Weekly  holi-
 days  are  staggerred  and  many  factories
 work  on  Sundays.  Therefore.  there  is
 overcrowding  on  Sundays  also.  This  over-
 crowding  is  there  in  the  all  seven  days  of
 the  week.  I.  therefore,  demand  that  the
 seperate  time-table  reducing  the  number  of
 trains  for  Sundays  should  be  done  away
 with,  and  the  time-table  which  is  there
 for  six  days  of  the  week  should  hold
 valid  for  Sundays  also.  There  should  not
 be  separate  time-table  for  Sundays.

 The  Dombivilly  Passengers’  Association
 has  submitted  a  representation.  There  was
 a  Committee  appointed  by  the  predeces-
 sor  of  Shri  L.  N.  Mishra—Shri  T.  A.  Pai.
 I  was  a  member  of  this  Committee.  That
 Committees  submitted  its  report.  We  had
 given  certain  recommendation.  They  were
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 the  major  recommendations  have  not  been
 impemented.  I  would  request  the  hon.
 Minister  to  call  for  the  report  of  that
 Committee  and  impfement  its  major  re-
 commedations  also.  There  is  a  need  to
 start  Dombivilly  local.

 MR.  DEPUTY-SPEAKER  :  Please  try
 to  conclude.

 SHRI  RAJA  KULKARNI  :  I  will  finish
 in  two  minutes.  Railways  occupy  a  very
 vital  part  in  the  life  of  the  people  of
 Bombuy  So  far  as  industries  are  con-
 cerned,  we  have  pointed  out  the  shortage
 of  wagons  for  movement  of  raw  materials.
 Wages  are  not  made  available  to  a  chemi-
 cal  cocern  Chemco  Supply  Corporation,
 which  is  an  export-oriented  concern.  It  is
 exporting  to  Middle  East  countries

 MR.  DEPUTY-SPFAKER  :  About  this
 you  can  wiite  to  the  Minister  directly.
 This  House  should  not  be  utilised  67
 pleading  the  case  of  any  individual  con-
 cern  or  any  individual  person.  This  is  not
 right  .Please  do  not  do  that.  You  may
 write  to  ihe  Minister  directly  about  it.

 SHRI  RAJA  KULKARNI  :  This  is  not
 a  single  instance.  There  ate  many  com-
 panies  having  this  problem.  I  want  to  draw
 the  attention  of  the  Minister  to  the  fact
 that  in  Bombay  here  are  a  number  of  ex-
 port-oriented  industrial  concerns  whose  raw
 materials  are  not  reaching  the  factory
 point,  because  to  bring  the  raw  material
 from  the  interior  no  wagons  ae  supplied.
 Export  orders  are  being  cancelled.  There
 is  no  coordination  between  the  other  em-
 ploying  Ministries  and  the  Railway  Minis-
 try.  I  have  just  cited  one  example;  it  is
 8  very  glaring  example.

 Now,  I  will  deal  only  one  point  and  that
 is  about  the  Railway  employees  themselves.

 There  are  refugees  in  Bombay.  The  are
 railway  employees.  They  are  staying  in  the
 Kurla  yard.  They  came  in  ‘1947,  Now,  all
 the  refugees  in  the  country  have  been  given

 unanimous  recommendations.  Some  minor  the  occupancy  transfer  ownership  rights
 Tecommendations  were  implemented,  but  wherever  they  stayed  in  the  whole  coun-
 74  LSS/73~8
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 try.  But  the  000  railway  employees  have
 been  serving  in  the  railway  for  the  last  25
 years,  eitherin  the  Western  Railways  or  in
 the  Central  Railway.  The  have  been  de-
 manding  during  the  last  three  years  that  the
 land  and  barracks  in  the  Railway  yaid  at
 Kurla  where  they  have  been  staying,  should
 be  transferred  in  their  name  as  has  been
 the  policy  with  regard  to  rehablitation  of
 refugees  everywhere.  Now,  we  do  not  know
 why  the  railway  administration  has  been
 unresponsive  to  the  general  policy  of
 rehabilitation  of  refugees.

 With  these  words,  I  hope  that  all  the
 problems  of  Bombay  surburban  traffic  and
 the  employees  will  be  looked  into.

 SHRI  SURENDRA  MOHANTY  (Kend-
 rapara)  :  Whenever  I  have  participated
 in  a  debate  on  the  Railway  Budget,  in-
 variably,  I  have  dwelt  upon  the  makebe-
 lieveness  of  its  piojections.  Invariably,  the
 expenditure  are  under-estimated  and  earn-
 ing  potentials  are  exaggerated,  which  gives
 a  completely  disioited  picture  of  the  rail-
 way  finances,

 The  1973-74,  Budget  was  no  exception
 to  this  general  rule.  In  this  Budget  a  sur-
 plus  of  Rs.  25  crores  had  been  anticipa-
 ted  which  had  now  been  converted  into  a
 deficit  of  Rs.  28  crores—93  crores  on
 revenue  account  and  Rs.  35  crores  on  ex-
 penditure.  The  debt  to  the  general  reve-
 nue  has  risen  to  Rs.  208  crores  in  spite
 of  the  ancitipated  Rs.  I4]  crores.  Against
 this  dismal  background  of  the  general
 stagnation  of  the  economy  and  increasing
 staff  indiscipline  these  aberratians  could
 perhaps  be  explained  away.  But,  that  does
 not  absolve  the  Railway  Ministry  from
 giving  a  wrong  and  distorted  impression
 of  the  Railway  finances.  My  first  submis-
 sion  to  the  Railway  Minister  would,  there-
 fore,  be  that  in  future  he  should  present
 a  correct  picture  of  the  railway  finances
 and  not  to  dole  out  this  kind  of  fictitious
 projections  which  ultimately  prove  to  be
 unreal.

 The  primary  weakness  of  the  ‘1974-75,
 Budget  is  the  hopelessly  optimistic  projec-
 tion  of  the  traffic  growth.  Shri  Mishra  ex-
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 pects  an  increase  in  the  originating  goods
 traffic  at  25  million  tonnes  rising  to  a
 level  of  270  million  tonnes.  But  a  close
 Yeading  of  the  pre-Budget  Economic  Sur-
 vey  would  certainly  not  justify  the  pro-
 jected  increase  in  the  goods  traffic  of  the
 order  envisuged.  Therefore,  the  House  will
 be  entitled  to  know  wherefrom  Shri
 Mishta  diaws  this  kind  of  optimism  and
 how  that  optimism  is  going  to  be  sustain-
 ed  and  proved  through  actual  experience.
 Similarly,  there  is  going  to  be  not  let-up
 m  Staff  indisciplinc.  Only  yesterday  we
 have  read  that  the  Railway  Guards  have
 gone  on  strike...

 SHRI  RAMAVATAR
 (Patna):  Not  strike,  work-to-rule,

 SHASTRI

 SHRI  SURENDRA  MOHANTY  .Work-
 to-rule  and  strike—the  difference  is  very
 thin,  It  causes  serious  dislocation  to  the
 transport  of  essential  traffic.  On  the  expen-
 diture  side  also  the  staff  costs  are  bound
 to  incrcase  and  exceed  the  Railway  budge-
 tary  figures.

 In  this  situation  the  Railway  Budget,  as
 ptesented  to  the  House,  is  as  unrecalislis
 tic  as  it  could  be.

 It  would  be  no  exaggaration  to  say
 that  the  Indian  railway  is  the  sickest  man
 of  Indian  economy  notwithstanding  the
 opulence  and  affluence  of  the  Railway
 Minister.

 Since  the  time  at  disposal  is  very  short,
 I  would  now  dwell  upon  certain  burning
 problems  of  Orissa  in  regard  to  the  Rail-
 ways.

 Orissa  fares  very  unfavourably  in  the
 matter  of  Railway  communication  com
 pared  with  other  States  of  the  Union.  7h.
 State  has  at  present  approximately
 2000  km  of  railway  lines  which  works
 out  to  about  3  K.m.  for  every  000  sq.
 km.  or  as  against  the  national  average
 of  8.4  km.  Similarly  for  every  lakb
 population  there  are  only  8.6  k.m.  of
 railways  in  Orissa  whereas  the  all-India
 average  is  ‘11.39,  As  a  matter  of  fact
 nothing  has  been  done  during  all  these
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 years  to  correct  this  imbalance  as  it  has
 been  done  in  other  States  Even  now  the
 State  has  no  daily  direct  communication
 with  many  important  areas  inside  the
 State  and  with  Delhi  There  ts  no  daily
 direct  trains  from  Bhubaneswar  to  Rou-
 kela  and  Bhubaneswar  to  Delht  In  this
 context  the  proposal  should  be  considered
 to  run  the  Uthal  Express  daily  from  Purt
 to  Delhi  and  shorten  its  running  hours

 In  the  matter  of  construction  of  new
 railway  lines  Orissa  has  been  meted  out  a
 raw  deal  My  thanks  are  due  to  the  Rail
 way  Minister  for  taking  up  at  long  last  the
 construcuon  of  Banspani  Jahhpura  radwa\
 But  the  State  Govt  had  also  insisted  on
 the  Batbil  Komavali  and  Talcher  Bimala-
 garth  ratlway  for  the  exploitation  of  the
 rich  mineral  deposits  of  the  State  ‘The  con-
 struction  of  the  Cuttack  Paradeep  line
 which  has  since  been  completed  will  not
 be  of  much  help  in  that  transportation  of
 tron  ०06  from  Daitart  unless  the  line  AS,
 extended  from  Jakhpura  to  Datars  I
 would  requist  the  Railway  Minister  to
 extend  it  from  Jakbpura  to  Daitan

 Though  in  the  Railway  Budgct  umprove-
 ment  to  branch  railway  lines  m  othe:
 States  have  becn  undertaken  the  branch
 lailway  ims  of  Orissa  have  been  most
 unceremoniously  coldshouldered

 There  are  two  branch  railway  lines  m
 the  State  Naupara-Gunapur  (9)  KM  )
 and  Rupsa  Talbandha  (14,  KOM)  In
 959  the  Government  cof  India  had  set
 up  a  Committee  to  make  a  study  of  un-
 economic  branch  lines  and  had  suggested
 ways  and  means  of  improving  the  work
 ing  of  these  lines  so  as  to  make  them
 econmically  viable  The  State  Govt  had
 urged  before  the  Committee  to  convert
 these  lies  to  Broad  lines  and  to  extend
 Naupara-Gunapur  line  to  Rayacada  and
 Rupsa-Talbandba  to  Rairangpur  Though
 the  committee  had  :ecommended  that  the
 tlack  and  rolling  stock  on  the  Naupura
 Gunapur  section  should  be  rehabilitated  so
 that  trains  could  run  at  a  maximuni  specd
 of  SO  KM.  per  hour  nothing  has  been
 done  in  the  matter
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 As  to  its  extension  upto  Rayagada,  the
 Committee  had  suggested  that  the  proposi-
 tion  might  be  examined  by  the  Railways
 if  the  agency  concerned  with  the  develop-
 ment  of  the  tribal  areas  was  prepared  to
 give  necessary  financial  assistance  I  would
 urge  upon  the  Railway  Minister  to  ¢x-
 plore  this  aspect  of  the  matter  and  take
 steps  for  the  extension  of  the  line  upto
 Rayagada  which  is  predominantl,  a  tribal
 area.  With  all  the  ostentatious  sympathy
 of  the  Ruling  Party  for  development  of
 tribal  areas  I  am  sure  the  Radway  Mm-
 ister  will  not  hesitate  to  examine  the
 matter  afresh  for  extension  of  this  rail-
 wav  line  upto  Rayagada

 Regarding  Rupsa-Talbandha  line  the
 Committee  had  considered  the  potential
 traffic  on  this  line  and  recommended  the
 conversion  of  this  branch  line  to  broad
 gauge,  Further  more,  it  had  recommended
 that  the  Bangiriposi-Talbandha  section
 which  has  been  closed  should  be  reopened
 for  traffic  But  to  our  utter  regiet  we  do
 not  find  any  indication  m  this  budget  on
 the  implementation  of  those  recommenda-
 tions

 The  DBK  radway  line  connects  Baila-
 dila  with  Kotabalasa  This  Railway  line
 passes  through  the  important  towns  of
 horiput  Distnct  Though  the  fine  was
 commissioned  Jong  back  it  has  not  yet
 been  opened  to  commercial  goods  and
 psssenger  traffic  on  the  ground  that  the
 line  has  been  constructed  only  for  sron  ore
 trafhe  fiom  Kuiraondol  to  Vyajanagaram
 This  38  a  unique  imstance  of  a  Railway
 line  denying  service  to  the  local  people
 and  the  imdustrialisation  of  the  backward
 area  of  a  State  It  may  be  recalled  that
 Koraput  is  the  biggest  district  in  India  and
 has  immense  tndustnal  potential  After
 much  persuasion  and  offer  of  big  incen-
 tives  the  State  Government  had  been  able
 to  lure  few  large  industries  to  this  district
 But  duc  to  the  non-cooperation  of  the  DBK
 Railway  ull  these  projects  have  been
 abandoned  I  would,  therefore,  urge  upon
 the  Railway  Mimuster  to  open  the  DBK
 Railway  passenger  and  goods  traffic  which
 will  ultamately  accelerate  the  development
 of  Koraput,  one  of  the  most  backward
 areas  of  the  State
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 {Shri  Surendra  Mohanty)
 Shifting  of  the  headquarter  of  South

 Eastorn  Railway  from  Calcutta  to  Orissa
 has  almost  been  a  hardy  annual.  It  is  in-
 deed  regrettable  that  under  unwholesome
 pressure  the  Railway  Ministry  has  not  con-
 sidered  this  proposal  with  un  open  mind.
 Be  that  as  it  may,  the  previous  Railway
 Mimuster,  Shri  Hanumanthaiah  had  conce-
 ded  the  demand  for  opening  an  office  of
 the  Railway  Service  Commission  in  Bhu-
 baneswar  for  facilitating  recruitment  of  the
 people  of  Oiissa  to  the  Railways  but  to
 the  utiar  disappointment  of  the  people  of
 Orissa  even  though  the  Railway  Minister,
 Shii  Mishra,  has  opened  such  establish-
 ments  in  his  own  State,  the  case  of  Orissa
 has  gone  by  default,

 aft  रामशेखर  प्रसाद  सिह  (छपरा).  उपाध्यक्ष
 महोदय,  मैं  इस  साल  के  रेलवे  बजट  पर  अ्रपने  विचार
 प्रकट  करने  से  पहले  रेल  मन्नी  को  धन्यवाद
 देना  बाहता  हें  कि  यद्यपि  जब  से  उन्होंने  रेलो  का
 प्रशासन  सम्भाला  है,  तब  से  देश  के  सामने,  और
 खामतौर  रेलवे  के  सामने,  तबा  विकेट  परिस्थिति
 रही  है,  फिर  भी  उन्होंने  इस  प्रकार  का  बजट
 उपस्थित  किमा  है  जिस  का  स्वागत  सभी
 क्षेत्रों  ह्भा  है  |  जब  से  रेल  मत्री
 महोदय  ने  रेल  विभाग  का  प्रशासन  झ्पने

 हाथ  में  लिया  है  तव  से  रेलों  r  कही  हडताल
 कही  कम  काम  करो  ब्रार्योलन  और  काई  ने  कोई
 इस  प्रवार  की  बाधा  उपस्थित  होती  ही  रही  है  t
 saat  ही  नहीं,  दुर्घटनाओं  में  भी  अ्रकस्मात्‌  ब्द्धि
 हो  गई  ।  लेकिन  मन्नी  महोदय  ने  अपनी  प्रणासन  की
 योग्यता  घौर झन  काम  करने  के  तौरनरीकों

 .कै  झाधार  पर  जो  नये  काम  किये  है,  वे  निश्चय

 हो  प्रसक्ना  के  पात्र  है  1  नई  रेलवे  लाइनों  को  छोलना

 पुरानी,  ढेड,  रेलवे  लाइनो  को  फिर  से  खोलना,
 छिसौनी  का  पुल  शरीर  नई  गाड़ियों  का  चलाना

 ऐसे  कार्य  हैं,  जिन  के  लिए  सारे  देश  की  जनता
 उन  की  भूरि-भुरि  प्र्नमा  कर  रही  है  ।

 में  i902  से  इस  सदन  का  सदस्य  बत  कर
 भागा  हु।  उस  वक्‍त  से  बिहार  से  रेलवे  सविस  कमीशन
 की  स्थापना  की  मांग  बराबर  इस  सदन  में  होती
 प्राई  है  1  मैं  भी  उस  का  समर्थन  करता  शाया  हूं  भ्रौर

 मुझे  प्रसक्षता  है  कि  मुजफ्फरपुर  में  ऐलचे।  अर्षिल

 MARCH  12,  974
 aa

 कमीशन  खोल  कर  मंत्री  महोदय  मे  इस  पुरामी  भाम
 को  पूरा  किया  है  ।

 मंत्री  महोदय  ने  जो  सथोर्पोरि  प्रशंसा  का  काये
 किया  है,  वह  मनुष्यता  शोर  देशभक्त  से  प्रेरित  था
 जब  मई  के  महीने  मे  देश  के  कितते  ही  भागों
 में  ह.) ह  सकट  खड़ा  हो  गया  था  झौर  बहा  श्रकाल
 की  स्थिति  पैदा  हो  गई  थी,  तब  रेल  मत्ती  से  भ्रपने

 सुमोग्य  नेतृत्व  के  द्वारा  रेल  विभाग  को  इतने  सुचारू
 रूप  में  सलाया  कि  हरियाणा,  पजाब  झौर  उत्तर
 प्रदेश  से  देश  के  कोने  कोने  में  अन्न  पहुचाया  गया।
 उस  के  लिए  रेल  मती  तो  धन्यवाद  के  पात्र  हैं

 ही  लेकिन  इस  के  साथ  साथ  रेल  विभाग  के  बे  तमाम
 कर्मचारी  भी  धन्यवाद  के  पात्र  हैं  जित्होने  इस

 “कम  वो  सफल  बताने  के  लिए  रेल  मत्री  के  हाथ

 मज़बूत  कय  झौर  मै  उसके  अति  पनी  कृतशता
 प्रकट  करता  है

 भारतीय  रेल  राष्ट्र  का  सब  से  बढ़ा  परियरहन
 साधन  है।  वह  कुछ  जोर  में  बटी  ई  है  झौर  प्रत्येक
 ज्ञोन  मे  काम  की  महूलियत  के  लिए  डिविजन  बने

 जा  है  1  ।  मई  निजि  से  गहले  एन०  ध  रेलवे
 प्रौर  एन०  एफ०  रेलवे  के  प्रलावा  सभी  ेनबेड
 डिविज्ञन  सिस्टम  स्थापित  हो  चुका  था  और
 वॉमठ  fo  रेलवे  शरर  एन०  शफ  रेलवे  में  पुरानी
 प्रणाली  से,  जिला-स्तर  के  कार्यानयों  के  द्वारा
 काम  होता  था  t  |  मई,  .969  को  इन  दोनों
 रेलबेज  में  भी  डिविज्ञन  प्रणाली  चालू  कर  दी  गई।

 इस  प्रणाली  को  चाल  करने  का  मुम्य  उद्देश्य  यट  है

 कि  रेल  प्रशासन  में  सहलियत  हो,  रेल  के  काम  में

 सुगमता  हो,  यात्रियों  को  लाभ  हो,  गाड़िया  ठोक  47
 में  चले  और  व्यापार्यों  को  भी  सहूलियत  हो

 प्रांच  पों  के  बाद  नाज  समय  दा  गया  है

 कि  इस  डिविमन  प्रणाली  के  बारे  में  पुनविज्ञार
 किया  जाये  शौर  यह  देखा  जाये  कि  क्या  वह  ठीक

 प्रकार  से  चल  रही  है,  या  उस  में  कुछ  परिवर्तन

 करते  की  स्ावश्यकता  है,  डिविजनों की  सीमाझो  में।

 इन  _ डिवीजनों  के  निर्माण  के  सम  भी  हम

 सदत  में,  और  बाहर  भी,  इस  बात  पर  जोरदार

 आपलि  की  गई  थी  कि  जब  एन०  te  रेलपे  के  पा
 जिसा  स्तर  के  कार्मालयों  है बार  प।  कमैन्नत  कर
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 के  डिविजन बना  दिया  गया,  ती  उन  में  से  एक  जिला
 स्तर  के  कार्यालय  को  डिवीजन बयो क्यों  मही  अताया  गया
 wel  प्रकाश  एन०  एफ०  रेलवे  में  भी  चार  जिला-स्तर
 के  कार्यालय  थे  उन  सब  को  पदोन्नत  कर  के
 डिविज़न  बना  दिया  गया  ।  बाद  में  रेल  मत्री  ने
 रंगित  को  एन०  एफ्०  रेलवे  का  पाचवाँ  डिवीजन
 बनाते  जी माग  को  स्वीकार  कर  लिया  और  पश्रव
 बह  भी  एक  डिवीजन  बनने  जा  रहा  है।

 जब  एन०  to  ma  भे  सभी  जिलानस्तर
 के  स्थानों  का  पइजननगर,  गोंडा  के  बदते  लखनऊ,
 बनारस  झौर  समस्तीपुर  भा  डिवीशन  बना  दिया

 गया  तभी  से  हम  लॉग  यह  माग  करत  झा  रहे  है
 कि  जो  एक  सोनपुर  स्थान  बचा  है,  जो  जिला-स्तर
 का  कार्यालय  था,  उस  का  भी  डिवीजन  बना  दिया  जाये।
 आप  दखेसे  फि  समस्तीपुर  दिव्रीज़न  जिस  उद्देश्य
 की  पूति  के  लिए  बताया  गया  था,  उस  में  वह
 असफल  रहा  है।  उस  बे ब्रधीन  गठहरा  वा  रलवे
 याई  है  और  महेन्द्रधाराा  तथा  पहलेजा  3>े  बीव
 में  चलन  वाले  जहाजो  की  जिम्मेदारी  भी  उसो  पर
 है,  जो  कि  बटुत  बड़ा  वाम  है।  भाज  गाडियां  इस
 डिवीजन  में  डीग  समय  पर  नहीं  चल  रही  है  और  व्यापा-
 यो  को  दुरन्‍दूर,  समस्तीपुर  क्लौर  बनाग्स,  जाना
 पडता  है  1  यहा  तब  कि  छपरा  शहर  मे  दो
 डिवोजन  हैं,  ग्राथे  शहर  के  लोगों  को  ग्रपन  काम
 के  लिए  समस्तीपुर  जाना  पश्ता  है  और  अन्य  नागों
 को  बनारस  जाना  पहना  है  t

 इस  से  साफ  जाहिर  है  कि  इस  हिवीजन  ा
 निर्माण  किसी  नियम  के  प्राधार  पर  नहीं  हुआ  ।
 एन०  fo  रेलवे  की  लम्शाई  करोअ  करीब  पाच  हजार
 किलोमीटर  है  t

 पाच  हजार  किलोमीटर  से  उस  में  झात  चार
 डिवीजन  है  झर  एन०  एफ०  रेलये  वी  लम्बाई
 जगभग  3  हजर  किलोमीटर  है,  उस  में  पांच
 डिवीजन  बना  दिए  गए  है  द. 4. अ  चरीके  से  किसी
 खास  नियम  का  पालन  डिवीजनों  के  निर्माणे
 मे  नहों  हुआ  है  ।  ध्स  बात  की  चर्चा  हम  लोग
 करते  हैं  । झाज'  भी  जा  वहां  की  समस्याएं  है
 उन  पर  वबिच्ञार  किया  जाये  और  देखा  जाये  तो

 समस्तोपुर  का  डिवीजन  इतना  बच  हो  गया  हैं
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 कि  न  तो  वह  झपने  क्मंच्रारियों  से  भ्रनुझासत  का
 पालन  करा  सकता  है  और  न  ही  यात्रियों  को

 सुविधा  जो  मिलती  चाहिए  वह  उपलब्ध  करा
 सकता  है  |  आज  समय  झा  गया  है  कि  बनारस
 जौर  सस्सीपुर  डिवीज़नों  के  बीच  में  एक  डिवीजन
 ब्रौर  बनाया  जाय ।  दुधर 11.  सौ  किलामीटर  पर
 बनारस  डिवीजन  काम  करता  है  और  उधर  5  सौ
 किलोमीटर  पर  समस्तीपुर  डिवीजन  है।  दोनों  को  मिला-
 कर  28  सौ  किलोमीटर  है  ।  मेरा  अनुरोध  है  कि  जब
 पाच  सौ  या  साढे  पात्र  सौ  किलामीटर  पर  गुन०  एफ०
 रेलवे  मे  डिवीजन  हा  सकता  है  तो  लगभग  एक  हजार
 किलोमीटर  पर  इस  एन०  go  रेलवे  में  भी
 डिवीजन  बने  सकता  है  |  इससे  शान
 जो  छपरा  के  च्ाधे  लागा.  को  बनारस
 और  द्ाघे  लागो  को  समस्तीपुर  जाना  पड़ता  है  वह
 भी  रुक  जायेगा  शौर  जिस  उद्देश्य  से  ये  डिवीजन
 बने  है  उस  उद्देश्य  कि  भी  ब्ूति  होगी।
 किस  स्थान  पर  यह  डिबोजन  बनाया  जाय
 इस  विषय  पर  भी  मे  आप  का  ध्यान  दिलाना
 चाहता  है  ।  पुराने  पाच  जिलों  में  चार
 जिलों  के  स्तर  पर  वहा  डिबीजन  बनाए  गए  तो
 उस  में  कवल  सानपुर  ही  एक  स्थान  रह  जाता
 है.  जहा  डिवोजन  महीं  बनाया  गया  था  t  साॉन-

 पुर  बी०  एन०  वान ७  रेलवे  कम्पनी  जब  थी  उस  के
 समय  से  ही  रेल  का  मुख्य  केन्द्र  रटा  है  प्ौर  पटना
 के  उत्तर  में  होने  के  नाते  उत्तर  बिहार  भ्रौर  दक्षिण
 बिहार  को  जांडता  भी  है  |  इसका  एक  ऐलिहासिक्र
 महत्व  भी  है  ।  सब  से  बड़ा  ग्लटफार्म  सानपुर  का
 है  ।  इस  के  अलावा  सानपुर  मे  पुराने  करीब
 नौ  सौ  उ्वार्टस  ऐसे  भी  है  जिन  शो  इस्तेमाल
 किया  जा  सकता  है  और  सानपुर  में  हजारों  ण्क्ड

 भूमि  रेलवे  की  है  ।  अगर  शायलिय  को  बढ़ाना  चाहे
 तो  शौर  जमीन  की  आवश्यकता  श्राप  को  नही  पड़ेगी।
 झाज  में  कर  महीना  पहले  जब  रेलवे  ने  ग्गम्वी

 सोनपुर  से  गुज़र  २  है  थे  तो  वहा  के  लागो  ने  उन  से  इस
 बात  की  जोरदार  माग  की  थी  और  उन्‍होंने  उस  वक्त
 वादा  भी  किया  था  कि  सोनपुर  की  भाग  क  उपर

 वह  सहानुभूतिपूर्वकक  विचार  करेगे  ।  पिछली  जनवरी,
 की  हि  तारीख  को  मानतीय  रेल  मती  ललित  बाबू
 जब  दरभगा  से  हो  कर  पटना  जाते  समय  पटनेजा
 घाट  से  पार  कर  रहे  थे  तो  उस  सर्दी  के  समय



 बात
 श्री  रास  शेखर  प्रसाद  सिंह
 पांच  बजे  सवेरे  लगभग  0  हजार  भावमियों  मे
 उन  के  सामने  धपती  मांग  पेश  की  थी  और  गंगा
 के  पवित्  तट  पर  उगते  हुए  सूर्य  के  प्रकाश  मे  ललित

 बाबू  ने  वादा  किया  था  कि  सोतपुर  को  सचित
 माग  पर  हम  ध्यान  देगें  वह  स्थान  भोषणा  करने  का

 नहीं  था  t  धोषणा  का  स्थान  तो  यह  है।  वहा
 तो  प्राश्वासन  का  स्थान  था  ।  मैं  सोनपुर  के  लोगो
 की  मांग  श्राप  के  सामने  उपस्थित  करता  है  और
 झाशा  करता  हू  कि  रेल  मंत्री  जिन्हांने  इतन
 नये नये  काम  देश  में  किए  हैं  इस  पुरानी  मांग  का

 पूरा  करेगे  शौर  सोनपुर  की  पुरानी  गरिमा  को  पुन
 स्थापित  कर  वहां  के  नागरिकों  को  धत्यवाद  का  पाल
 बनेंगे

 रेल  मत्नी  ललित  बाबू  न  पढ़े  लिखे  बेरोजगारों
 लोगो  के  लिए  किताबों को  दुकाने,  बृक-स्टाल  आदि
 देने  की  घोषणा  पिछले  बजट  सेशन  में  की  थी।

 मुझे  भय  है  कि  शायद  बेरोजगार  लोगो  को  यह
 काम  उतना  नहीं  मिल  सका  जितना  वह  देना

 चाहते  थे।  मेरी  जानकारी  से  ऐसा  एक  भी  बेरोजगार
 नहीं  हैं  जिस  को  रोजगार  इस  गोजना के  झदर  कही
 मिला  हो।  खाने  पीने  के  खोमले  धौर  कैटरिंग  की
 व्यवस्था  जो  रेलवे  में  है  उस  के  बारे  मे  भी  आपने  नियम
 बनाये  है  dt  वेस्टेड  इन्टेरेस्ट  वाले  जो  लोग  काफी
 समय  से  यह  काम  करते  है  उन  लोगों  को  हटा
 कर  नयें  लोगा  को  लगाने  की  एक  पालिसी  निर्धारित
 की  है  t  लेकिन  यह  नीति  अधूरी  पड़ी  है  t  ग्रापने
 यह  जो  नियम  बनाया  है  कि  ७  वर्ष  से  ज्यादा
 समय  से  जो  काम  करत  हा  उन  की  दुकानों के  लिए
 फिर  से  टेडर  मांगा  जाये  झौर  नये  नये  लोग  उसके

 निए.  दरख्वास्त  दे  उन  में  से  जो  लोग  भच्छे

 हो  उन  को  लिया  जाय।  यह  काम  भी  अधूरा  इस-

 लिये  पड़ा  है  कि  श्राप  ने  कोई  नीति  निर्धारित  नहीं
 की  है  कि  जिस  पर  झादमी  के  पास  दस  पांच  दुकाने
 हो  उस  को  भी  इस  में  भौर  उसका  भी  नवीनीकरण

 होगा  t  नई  दक्षपास्त  देने  वालों  मे  कंसे  लोगों  को

 तरजीह  दी  जायेगी  यह  भी  निश्चित  नहीं  है  r

 केवल  नये  प्रेज्युएट्स और  हरिजन  इत्यादि  को

 ही  देगें  इसके  लिए  कोई  सर्कुलर  भाषमे  जारी  नहीं  फिया
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 है।  इस  से  परिस्थिति ऐसी  भंग्कर हो  गई  है  कि  रेतने

 के  कर्मचारी  इस  को  दबाए  बैठे है  भ्लौर  वे  लोग  इस
 का  लाभ  उठा  रहे  हैं  7  मतमाने  लोगो  को  दुकाने
 दे रहे हैं  लया  जिसे  चाहते  हैं  हटा  देते  हैं

 जिस  उद्देश्य की  पूति  इस  से  होगी थी  वह  नहीं

 हो  रही है  । झत  रेल  मली  को  हंस  सम्बन्ध  सें
 प्रत्यक्ष  नीति  भोषित  करनी  चाहिये।

 इसी  प्रकार  से  रेलवे की  जमीन  भी  है  ।  सारी
 रेलवे  में  करोड़ो  एकड़  जमीन  ऐसी  है  जिस  कौ  लोग

 दखल  किए  बैठे  है।  अगर  भाप  के  यहा  किसी  तरीके

 से  उन्हे  हटाने  के  लिए  कहा  भी  जाता  है  शौर

 वह  हट  भी  जाते  है  तो  रेलवे  डाले  फिर  भापस
 में  ही  उसका  बदर  बांट  कर  लेते  हैं  ।  छपरा  में  जो

 रेलवे  की  जमीन  है  उस  के  बारे  में  भी  मेने  भ्राप  का  ध्यान

 दिलाया  था  ।  श्राप  ने  उस  का  खाली  कराने  का

 भी  प्रयास  क्या  कुछ  जमीन  उस  में  से  खाली  भी

 हुईं  लेकिन  उस  का  रेलवे  के  प्रधिकारी,  कान्द्रे
 क्टर  और  रेलते  में  काम  करने  वाले  लोगों  ने  भापस

 में  बदर  बाट  की  तरह  बोट  लिया  1  मैन  झापका

 बिंटूठी  भी  लिखी  ।  लेकित  श्राप  के  लकने  के  बायबूद
 भी  काम  चालू  रहा  झौर  कहीं  कही  शेड  भी  बना

 दिए  गए  1

 प्रगर  शाप  सचमुच  मे  पढ़े  लिख  बेकार  को  बेकारी

 दूर  करना  चाहत  हा  ता  इन  चीजो  के  बारे  मे  सही  नीति
 निर्धारित  कर  दे  ।  एक  तो  बुक  स्टाल  श्र

 दूसरी  खाने  पीते  की  खोले  की  बुवाने,  इसका

 काम  उन  पढ़े  लिखें  नौजवानों  भौर  हरिजनों  का

 देने  के  बारे  में  तथा  बेकार  पडी  हुई  जमीन इत
 I  लीतो  के  बारे  मे  कोई  नियम  निर्धारित  कर

 दें  तो
 हजारों  लोगो  का,  मेरा  खयाल  है  50  हजार  ग्रेज्युटस
 को  इसमें  म्प्लाय  किया  जा  सकता  है!  मेरा  ख्यात

 है  कि  श्राप  इसके  ऊपर  बिघार  करेगे  ग्रौर  हस  के

 लिए  नीति  निर्धारित  करेंगे  ।

 *SHRI  E  R.  KRISHNAN  (Salem)
 Hon  Mr.  Deputy  Speaker,  I  rise  to  say  8
 few  words  on  behalf  of  Dravida  Munnetra
 Kazhagam  on  the  1974-75,  Railway  Bud-
 get.  hee

 “The  onginal  Speech  was delivered  in Tamil.
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 At  the  very  outset,  I  regret  to  point  out
 that  no  new  project  in  the  Southern  Rail-
 way  has  been  undertaken  in  1974-75  Rail-
 way  Budget.  I  would  like  to  enumerate  a
 few  of  the  important  railway  projects  which
 have  been  the  long-standing  demands  of
 the  people  of  Tamil  Nadu  served  by  the
 Southern  Railway.

 Underground  Tube  Railway  in  Madsas
 city  to  reduce  the  metropolitan  traffic  con-
 gestion.

 3  kilometre  long  railway  line  to  Salem
 Steel  Plant  which  is  being  set  up  with  an
 investment  of  Rs.  385  crores.

 Conversion  of  metregauge  line  between
 Neiveli  and  Salem  into  broadgauge  line  to
 facilitate  the  transportation  of  coal  to
 Salem  Steel  Plant.

 An  overbridge  at  Salem  Junction.

 A  new  railway  line  between  Karur  and
 Dindigut

 A  new  railway  line  between  Salem  and
 Tiruchirappalli  via  Rasipuram,  Namakkal,
 Thottiam,  and  Musiri.

 Broadgauge  line  between  Salem  and
 Bangalore.

 Electric  traction  between  Madias  and
 Tiruchirappalli.

 Electric  Traction  between  Madras  and
 Jalarpet.

 Establishment  of  new  Divisional  Head-
 quarters  at  Salem  after  bifurcating  the
 present  Olavakkot  Division  because  the
 area  covered  by  this  Division  is  so  vast
 that  sufficient  attention  cannot  be  paid  to
 the  requirements  by  the  Olavakkot  Divi-
 sion,

 An  Over-bridge  at  Morappur.

 Sir,  it  is  not  that  no  new  scheme  has
 been  included  in  the  Southern  Railway
 during  1974-75,  From  a  reply  given  to  a
 starred  question  today,  it  is  seen  that  no
 new  railway  project  has  been  included  in
 the  Fifth  Five  Year  Plan  itself  for  the
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 Southern  Railway.  I  appeal  to  the  hon.
 Railway  Minister  that  the  needs  of  South-
 ern  Railway  should  not  be  neglected  in
 this  manner.  I  hope  that  he  will  include
 at  least  a  few  of  the  above  schemes  in
 the  Fifth  Five  Year  Plan;  otherwise  the
 Southern  States  will  lag  behind  in  econo-
 mic  and  industrial  advancement.

 Sir,  all  of  us  are  aware  that  there  are
 {4  lakh  regular  workers  on  the  Railways.
 Please  look  at  the  number  of  beds  avail-
 able  in  the  Railway  Hospitals  to  these
 4  lakh  regular  workers  who  enable  the
 Railway  to  earn  Rs.  1100,  crores  a  year.
 There  are  only  40467  beds  available  in
 the  Railway  Hospitals  for  14  Jakh  regular
 workers.

 Similarly,  Sir,  70  lakh  people  are  travell-
 ing  every  day  in  0800  trains  and  out  of
 this  67.9  lakh  people  are  III  Class  Passen-
 gers.  In  ‘1974-75  Railway  Budget  the  Rail-
 way  Minister  by  increasing  the  TIT  Class
 passenger  fare  hopes  to  get  an  additional
 income  of  Rs.  46.28  crores.  On  behalf
 of  all  the  III  Class  passengers,  I  appeal
 to  the  Railway  Minister  that  he  should
 withdraw  the  increase  in  the  TI  Class
 passenger  fare.  If  this  is  not  done,  67.9
 lakhs  of  वा  class  passengers  will  be  hard
 hit  by  this  increase.

 ]  would  here  like  to  inform  you  of  the
 amenities  being  given  to  the  passengers.
 Out  of  7098  railway  stations,  even  after
 25  years  of  independence,  2598  stations
 have  no  electric  connection.  Only  in  900
 station  water  coolers  have  been  provided
 and  698  stations  have  no  water  coolers.
 During  the  First  Five  Year  Plan,  a  sum
 of  Rs.  2.4  crores  per  annum  was  being
 Spent  on  passenger  amenities.  After  20
 years,  during  the  Fourth  Plan  period,  a
 sum  of  Rs.  4  crores  per  annum  is  being
 spent  on  passenger  amenitics,  What  a  stu-
 pendous  progress.

 T  can  anticipate  the  reply  of  the  hon.
 Minister  of  Railways  in  regard  to  provi-
 sion  of  more  beds  and  increased  passen-
 ger  amenities.  He  will  offer  the  excuse  of
 paucity  of  funds.  Sir,  the  railway  reven-
 ues  are  getting  increased  year  after  year,
 but  medical  facilities  to  the  employees
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 and  amenities  to  passengers  are  not  in
 creasing  in  the  same  proportion

 Sir,  the  imcrease  in  the  freight  rates  in
 1974-75  railway  budget  will  be  an  added
 filhp  to  the  increasing  cost  of  living  of
 the  poor  people  of  our  country

 Sir,  the  Railway  Mimster  will  bear  in
 mind  the  hardships  of  the  common  peo
 fle  and  1६  to  reduce  as  far  as  possible
 additional  freight  burden  on  them

 To  will  give  you  anothe:  picture  of  the
 rallway  working  Fiom  1969  to  974
 please  look  at  the  amount  of  compensa
 tion  paid  for  the  goods  fost  or  damaged
 in  transit  In  1969,  70  Rs  i8]  crores,  in
 1970-71  Rs  3  22  crores,  97  72  Rs  3  54
 crores,  ‘1972-73  Rs  322  crores,  2973  74
 Rs.  38  crores  Sir,  the  former  Railway
 Minster  Shri  Hanumanthaiya,  has  point
 ed  out  in  the  meeting  of  the  Congress
 Parhamentary  Party  held  tecently  —  that
 the  Railways  lose  annually  Rs  00  crores
 on  account  of  loss  and  damage  to  goods
 in  transit  and  also  theft  of  Railway  pro-
 perty  The  Ratlwiy  Minister  has  not  de
 tailed  any  concrete  steps  taken  for  mini
 musing  the  loss  to  the  Ratlwavs  on  ac
 count  of  loss  and  theft  of  publi  goods
 and  railway  property  On  the  othe:  hand
 when  the  ratlway  workers  want  8  33  pei
 cent  bonus  he  pleads  with  them  his  ina
 bility  to  accede  to  their  demands  on  ac
 count  of  paucity  of  funds  Naturally  the
 workers  in  the  absence  of  incentives  at.
 compelled  to  resoit  to  unfair  means  in
 order  to  make  their  both  ends  meet

 From  969  to  1973,  September  t  is  re-
 ported  by  the  Railwav  Ministry  that  Rs
 797  crores  worth  of  goods  have  either
 been  stolen  or  pilfered  in  transit  But,
 during  this  period  only  Rs  7897  lakhs
 worth  of  goods  have  been  recovered  This
 is  not  even  70  per  cent  of  the  goods  stolen
 But  please  see  the  amount  spent  on  the
 Railway  Protection  Force  every  year,  whose
 duty  is  to  protect  the  property  Every
 year  Rs  5  crores  is  spent  on  the  Rail-
 way  Protection  Force  As  has  been  point-
 ed  out  by  the  ruling  party  member,  Sbn
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 Bhagwat  Jha  Azad,  the  R.P.F,  can  be  call-
 ed  the  Railway  Pilferage  Force.

 Besides  this,  $70  murders  and  2347  rob-
 beries  and  dacoities  have  been  committed
 during  the  five  years  under  reference  From
 what  I  have  enumerated,  it  23  obvious  that
 the  Railway  Ministry  has  fatled  to  take
 effective  safety  measures  both  for  protect-
 ing  the  lives  and  property  of  passengers
 and  also  for  protecting  the  goods  sert
 through  the  Railways

 There  are  lakhs  of  unmanned  railway
 crossings  in  our  country,  which  are  the
 breeding  places  of  accidents  Recently  to
 Moradabad  in  UP  there  was  a  senouy
 rail  accident  resulting  in  the  death  of  4
 people  Near  Tnvandrum  a  train  collided
 with  a  bus  in  which  7  people  died  and  20
 people  got  severe  injuries  Again  =  in
 Tiruverambur  near  Tiruchtrappalli  there
 was  a  collsion  between  a  bus  and  ०  poods
 train  in  which  two  people  lost  then  lives
 and  42  others  were  severely  mjuted  =  {
 regret  to  point  out  that  the  Railway  Mims-
 try  has  not  given  serious  thought  to  the
 question  of  lakhs  of  unmanned  ratiw  vy
 crossings  m  our  country  I  request  the
 hon  Minister  of  Railways  that  he  should
 do  something  expeditiously  to  give  protec
 tion  to  millions  of  human  hives.

 In  the  meeting  of  the  Congress  Parlii
 mentary  Party  held  a  few  days  back,  the
 members  belonging  to  the  ruling  party  ua
 equivocally  demanded  the  abolition  of  the
 Railway  Board  Many  members  of  the
 ruling  party  were  highly  critical  of  th.
 functioning  of  the  Railway  Board  I  would
 not  hike  to  reiterate  here  what  the  ruling
 party  members  stated  elsewhere  I  would
 lhe  to  point  out  that  the  World  Bank  and
 also  the  International  Development  Orgam
 sation  have  stressed  the  urgent  need  for
 reorganising  the  Railway  Board  Unless
 the  powers  of  the  Railway  Board  are  de
 centralised  and  the  General  Managers  of
 the  Zonal  Railways  are  equipped  with  mor:
 powers,  the  Ratlways’  Five  Year  Plan
 with  an  outlay  of  Rs.  2500  crores  will  not
 be  posmble  of  successful  implementation
 The  Railway  Board  has  asked  for  a  loan
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 of  Rs.  300  crores  to  meet  its  foreign  ex-
 change  requirement.  The  Woild  Bank
 Team  which  visited  India  in  June  973
 pointed  out  categorically  that  the  Railway
 Board  set  up  in  4902  must  be  reorganised
 and  overhauled  thoroughly  and  then  only
 the  Railway's  Five  Year  Plan  will  meet
 with  success  Even  recently  the  World
 Board  and  the  Inte:national  Development
 Organisation  have  written  a  kiter  to  the
 Railway  Board  stressing  the  need  for  re-
 organisation.

 Sir,  the  hon  Minister  of  Railway,  may
 brush  aside  the  criticisms  of  his  own  party
 members  against  the  Railway  Board  and
 also  the  criticisms  of  the  Opposition  mem-
 bers  J  am  sure  it  will  be  difficult  for
 hun  to  do  that  with  the  World  Bank  and
 the  International  Development  Qrganisa-
 tion  from  whom  he  is  seeking  loans  in
 foreign  exchange

 I  request  that  immediate  steps  must  be
 taken  for  decentralising  the  powers  of  the
 Railway  Board  and  that  the  Zonal  Rail-
 way  Managers  should  be  given  more  po-
 wers.  Secondly,  Sir,  I  request  him  that  he
 must  formulate  schemes  for  converting
 into  broadgauge  60  per  cent  metregauge
 track  on  the  Southern  Railway  in  the  in-
 terest  of  industrial  development  of  Southern
 States.  I  would  also  request  him  that  he
 should  sanction  the  3  kilometre  railway
 Ime  to  Salem  Steel  Plant  which  is  the
 dieam-child  of  the  people  of  Tamil  Nadu
 Similarly,  the  new  line  between  Karur  and
 Dindigul  must  also  be  sanctioned  in  974.
 75  Sir,  I  have  no  hesitation  in  saying
 that  unless  the  Railway  Minister  imple-
 ments  a  few  schemes  which  I  have  pointed
 out,  the  people  of  Southern  States,  more
 Particularly  the  people  of  Tamil  Nadu
 will  get  the  impression  that  the  present
 Railway  Minister  is  interested  in  the  deve-
 lopment  of  northern  States  only  and  the
 Tequirements  of  the  Southern  Railway  are
 being  neglected  by  him.

 With  these  words,  I  conclude.
 SHRI  K.  RAMAKRISHNA  REDDY

 (Nalgonda):  Mr.  Deputy-Speaker,  Sir, T  tise  to  support  the  Railway  Budget  for

 stats  which  has  been  presented  by  the
 on.  Railway  Minister  on  the  27th  Feb-
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 At  the  outset,  while  welcoming  the

 Budget,  I  would  like  to  convey  my  hearty
 thanks  to  ihe  hon.  Railway  Mimster,  Shri
 L.  N.  Mishra,  for  including  in  the  Budget
 proposals,  the  new  BG  railway  line  fiom
 Bibinagar  to  Nadikude  and  the  conversion
 of  Macherla-Guntur  line  from  metregauge
 to  broadgauge.  Even  after  more  than  two
 decades  since  the  date  of  Independence,
 this  ts  the  only  line,  in  the  whole  of
 Andhra  Pradesh,  to  start  passing  through
 the  backward  areas  of  Nalgonda  distinct.
 The  present  Railway  Minister  is  व.  gener-
 ous  person,  but  he  is  so  miserly  to  allow
 us  a  small  amount  for  this  project  in  the
 current  year's  Budget
 4.49  hrs.

 [Surs  DINESH  CHANDRA  GOWSAMI  in  the
 Chau}

 Su  when  the  Nizam  Ratlway  was  meig-
 ed  with  the  Indian  Railways  there  vas  a
 surplus  of  Rs  6  crores.  Earlier,  an  aysur-
 ance  was  given  that  this  amount  will  be
 spent  for  the  new  raiway  line  m  the
 erstwhile  Hyderabad  State  Bibinagar  comes
 under  Nalgonda  distnct,  which  is  part  of
 the  erstwhile  Hyderabad  State.  If  not  more,
 at  least,  he  could  have  provided  this  sur-
 plus  amount  which  the  Indian  Ratiways
 got  from  the  Nizam’s  Railwavs,  for  the
 opening  of  the  new  rai'way  line  from  Bibt-
 Nagar  to  Nadihude  |  would  request  the
 Railway  Minister  to  come  forwaid  before
 the  Parhament,  for  seeking  its  approval,
 to  include  this  Rs  6  crores  through  suple-
 ment  demands  |  am  sure  he  will  coneede
 to  my  request  and  do  the  needful  ir  this
 tegaid

 The  railway  line  will  be  crossing  the
 Krishna  River  near  Vadepalh.  Naturally.
 a  rautway  bridge  will  be  constructed,  This
 bridge  if  tt  1५  constiucted  ay  2  s0ad-cum-
 tail  birdge,  the  public  of  the  area  will  be
 benefitted  to  a  large  extent  By  thn,  50%
 of  the  expenses  will  be  bourne  by  the
 Railways  and  50%  bv  the  Andhra  Pradesh
 State  Government.  I  am  sue  that  the
 State  Government  of  Andhra  Pradesh  will
 not  hesitate  to  give  the  share  of  50  pei
 cent  for  this  highway  bridge,  which  is  a
 dire  necessity  of  the  area,  By  constructing
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 this  railway-cum-road  bridge,  hundereds  of
 miles  would  be  minimised  for  proceeding
 to  Guntur,  Tirvpathi,  Madras  ete.

 Sir,  as  you  aware,  Andhra  Pradesh  is
 also  one  of  the  States  in  the  Indian  Union,
 having  its  headquarters  at  “Hyderabad.
 Hyderabad  and  Secunderabad  are  twin  cities
 and  Secunderabad  is  the  headquarters  of  the
 South  Central  Railway.  But  when  compared
 to  other  States,  it  has  not  been  given  so
 much  importance  as  the  other  States.  Even
 in  South  India  Madras  is  given  the  top-
 most  priority.  From  Delhi  to  Madras  theie
 are  three  express  trains,  namely,  the  Grand
 Trunk  Express,  the  Janatha  Express  and
 the  Jayanti  Janatha  Express,  But  for
 Hyderabad  and  Secunderabad  of  Andhra
 Pradesh  only  the  Dakshin  Express  runs.
 Even  that  is  not  an  exclusive  train  to
 Hyderabad  ;  it  is  only  a  Link  Express.  In
 this  train  the  coaches  to  Madras  are  also
 attached.  Attaching  and  detaching  of
 coaches  to  and  from  Madras  will  be
 carried  out  at  Kazipet.  If  we  take  the  Link
 Express  as  a  common  express  for  both
 Hyderabad  and  Madras,  then,  in  that  case.
 there  is  no  exclusive  express  for  Hydera-
 bad,  in  spite  of  the  fact  that  Secunderabad
 is  the  headquarters  of  South  Central
 Railways  and  Hyderabad  iy  the  capital  of
 Andhra  Pradesh.

 Rajdhani  Fxpresses  have  been  introduced
 from  New  Delhi  to  Calcutta  and  Bombay.
 I  would  say  that  during  the  Fifth  Plan
 period  there  should  be  Rajdhani  Express
 from  New  Delhi  to  every  State  head-
 quarters.  I  am  not  sure  that  within  a  short
 span  of  time  our  State  will  get  a  Rajdhani
 Express.  Therefore,  for  the  present,  an
 express  which  is  faster  than  Dakshin  Ex-
 press  should  be  introduced  from  Delhi  to
 Hyderabad  and  vice  versa.  Sleeping  in  the
 train  for  two  days  is  really  a  troublesome
 affair.  The  train  from  Delhi  to  Hyderabad
 should  start  at  any  time  after  4  p.m  and
 should  reach  Hyderabad  or  Secunderabad
 by  0  p.m.  the  next  day  and  vice  versa
 for  the  train  starting  from  Hyderabad  or
 Secunderabad.  This  fast-running  express
 need  not  stop  at  those  stations  where  the

 12,  1974

 by  reducing  the  running  time  and
 ing  some  stoppages,  it  can

 the  Dakshin  Express  -takes
 reach  Hyderabad,  which  can  be  reduced
 least  by  8  to  0  hours.  As  this  is  a
 lem  which  needs  Immediate  attention,  I
 hope  the  hon  Minister  will  issue  the  time-
 table  according  to  the  time  mentioned  by
 the  Radway  Board  itself.  As  the  South
 Central,  Central  and  Northern  zones  are  in-
 cluded  in  this  line,  necessary  directives
 may  be  issued  to  all  the  zones  for  revising
 their  time-tables  accordingly.

 The  charges  for  the  air-conditioned  classes
 are  being  doubled.  So,  the  Members  of
 Parliament  and  their  families  may  be
 allowed  to  travel  in  air-conditioned  elass
 without  paying  any  further  charges.

 Special  attention  must  be  paid  to  pro
 viding  sleepers.  The  passengers  who  travel
 from  9  p.m  to  6  a.m.  should  automatically
 be  provided  sleepers.  Under  the  existing
 procedure  a  passenger  has  first  to  purchase
 the  ticket  for  a  seat  and  then  pay  a  sui-
 charge  for  getting  a  sleeper.  Instead  of
 this  procedure,  the  night  passengers  should
 get  the  sleepers  automatically.

 It  is  a  matter  for  regret  that  in  the
 whole  of  the  South  Central  Railway  onl:
 the  Dakshin  Express  runs  by  diesel  Almost
 all  the  other  passenger  trains  are  run  by
 steam.  If  we  compare  dieselisation  with
 electrification,  we  will  find  that  electri
 ficaion  is  more  economical.  So.  electri
 fication  should  be  given  priority  and  almost
 all  express  trains  should  be  converted  into
 electric  trains.

 To  cater  to  the  needs  of  the  public  of
 the  twin  cities  of  Hyderabad  and  Secun-
 derabad,  the  circuit  broad-gauge  Wne  be
 provided  from  Nanpally  to  Falakhana  to
 Secunderabad  to  Nanpally.  It  should  be
 a  broad-gauge  line.  By  this  the  road  traffic
 0७006  be  minimised  to  a  large  extent.

 Then,  a  survey  has  been  made  with  re-
 gard  to  Secundrabad-—Wardha  line  pass-
 ing  through  Karimnagar  district.  It  will
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 cover  Ramagundam  industrial  area  which
 is  nearby.  This  should  be  attended  to  as
 soon  ह. उ  posible  and  sanctioned.

 Active  measures  should  be  taken  for  in-
 troducing  Railway  Public  Service  Com-
 mission  for  every  zone.  Several  times,  the
 hon,  Minister  has  said  from  the  last  budget
 session  that  for  every  zone,  there  should
 be  a  Railway  Commission.  But  that  has
 not  been  materialised  They  always  say,
 it  is  coming  and  I  do  not  know  when  it
 will  come.  At  present,  we  are  having  a
 Railway  Commission  at  Madras  The  pco-
 ple  from  Andhra  Pradesh,  Kerala  and
 Karnataka  have  to  go  there.  You  can
 realise  how  difficult  it  is  for  the  people  to
 90  to  Madias  for  getting  jobs  and  all  that,
 even  for  the  post  of  clerk  and  peon  The
 promise  made  by  the  hon  Minister  should
 be  implemented  immediately.  I  hope,  the
 Deputy  Minster,  Shr’  Qureshi,  who  3s
 present  here  will  take  note  of  it  for  taking
 carly  action

 As  regards  catering,  even  though  cater-
 ing  facilities  are  being  improved,  they  should
 be  improved  further  and  take  necessary
 action  in  this  regard

 T  have  ventilated  my  views  as  mentioned
 above  with  regard  to  certain  matters  which

 ]  hope  will  be  taken  note  of.  I  am  sure,
 whatever  suggestions  I  have  given  will  be
 taken  into  consideration  by  the  Railway
 administration.  With  these  words,  I  sup-
 port  the  Raitway  Budget.

 सरदार  स्वर्ण  लिह  सोली  (जमशेदपुर)
 चेयर  मैम  साहब,  मेरे  से  पहले  बोलने  बाले  भेम्बरो

 ने  बहुत  सी  बाते  कही  है,  इसलिए मैं  उतको
 दोहराऊमा  नहीं  मगर  कुछ  सप्नाव  देना  चाहता
 हजो  कि  उम्मीद  है  कि  मंत्री  जो तन  पर  जरूर
 ध्यान  देगें।  पहली  बात  तो  यह  है  कि  मैसे  प्रपनी
 मेहेस  स्पीत्र  में  कहा  था  कि  जमशेदपुर  मे  एक
 लेषिल  चोसिंग  जिस  पर  झोवरहैड  ब्रिज  बनना
 चाहिये  ।  मानतौय  हसुमस्थैया  जी  ने  लिखा  पढ़ी

 की,  बिहार  मिस्ट्री  के  वास  उस  वक्‍त  पैसा

 नहीं  था  इसलिए wg  काम  नहीं  हुभा  ae
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 बिहार  की  मिनिस्ट्री  उस  को  फिर  टेक  भ्रप
 कर  रही  है,  वह  फिर  आप  को  लिखेंगी मेरा  निवेदन
 है  कि  श्राप  उस  पर  ध्यान  देंगे।  श्राज  से  50  साल
 पहले  जो  एक  छोटा  लेपिल  औैसिंग था वह था  वह  ब
 नाकाफी  है  क्योंकि  तब  से  20,30  गुना  ट्रैफिक  बढ़
 गया  है  भौर  श्रोवरहैंद  ब्रिज  न  हाने  की  वजह  से

 ऐक्सीडेन्ट्स बहुत  होते  हैं  t

 जहां  तक  एक्सीडेट्स  का  सवाल  है  1  पिछले
 महीने  में  तीन  एक्सीडेट्स  हो  चुके  हैं,  कही  सिगनल
 की  खराबी  की  वजह  से  श्रौर  कही  गाडी
 पटरी  से  उतरने  की  वजह  से  ।  तो  पटरी  से
 उतरने  के  बारे  मे  हम  हर  ऐक्सीडेंट्स  के  बारे  में
 यह  नहीं  कह  सकते  कि  ऐसा  सैबोटाज  के  कारण
 हुआ  है  ।जा  पी०डब्लू०  आई०  या  इजीनियर्स
 है  बह  भपना  काम  मुस्तैदी  से  नहीं  करने  हैं
 जैसे  सेन  के  पटरी के  नीचे  स्लौपसे होते  है
 जिन  पर  रेल  विछी  हुई  होती  है,  स्लीपर्स  के  नीचे
 एक  वेयरिंग  प्लेट  होती  हैं  जिस  मे  ड्ोग  स्पोडक्स
 लगे  होत  हैं।तो  जहा  6  डोग  स्पाइक्स  लगने
 चाम्यि  बहा  2ही  लगे  हुए  हैं  ।  श्राप  ग्रान्ड  कोड
 पर  देख  लीजिए  जिस  पर  में  राजधानी  ऐक्सप्रैस  जाती  है
 बन्द  डिब्बे  में  ता  पता  नहीं  लगता  लेकिन  झगर  भाप
 इसकी  जाच  करें  तो  झाप  पायेगे  कि  जितने  डोग  स्पाइक्स
 लगने  चाहिये  उतने  लगते  नहीं  है  ।  इसलिये
 पी०हब्लु०  आई०  शौर  इजोनियर्स  पर  कढ़ाई  से
 नजर  रखनी  चातिये  यह  देखने  के  लिये  कि  वह  भ्रपता
 काम  ठोक  से  करत  है  कि  नहीं।  अगर  ऐसा  किया  जायेगा
 तो  रेलवे  एक्सीडेट्स  जो  होते  हैं,  उनको  कुछ  तो
 कम  किया  जा  सकता  है  ।

 'लेटफार्म  टिकट  आपने  पचास  पैसे  का  किया
 है  ।  एक  स्टेशन  में  दूसरे  ह्टेशन  को  टिकट  ह! ल
 तीस  पैंसे  है  जो  कि  कम  से  कम  है।  इससे  बड़ी

 मुश्किल  पैदा  होगी  ।  भाप  चाहे  तो  दोनो  को
 बराबर  बराबर  कर  दे  चाहे  तीस  तीस  कर  दें  या  चालीस
 थालीस  कर  दे  या  फिर  उसको  तीस  ही  रहने  दें

 झोौर  इसको  भी  पच्चोम  ही  रहने  दे  ।  इससे  जो
 गड़बद  होगी  उससे  भाप  बच  सकेंगे ।  भाप  कहते
 है  कि  बुकिंग  भ्राफिस  दूर  होगा  ओर  कोई  दिक्कत
 पैदा  नहीं  होगी।  टिकट  लेने  के  लिये  उनको  दर
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 जाता  पड़ेगा  7  लेकिन  भे  नहीं  समझता  हंक  झापने
 जो  पह  किया  है  ठीक  किया  हैं  1

 करप्शन  जो  है  यह  बढ़ती  ही  जा  रही  है,

 निभ्वले  लेबल  पर  तो  है  ही  ऊपर  के  लेवल  पर  भी

 बड़ती  जा  रही है  ।  नीचे  टी०्टी०ई०  तो  करने  है
 लेकिन  ऊपर  भी  यह  ४इती  जा  रही  है  t  भाज  के  ही

 हिन्दुस्तान  टाइम्ज  ग्राइ  झ्रामशन  सेल  का  प्रापफा

 एडबदिजमेट  निका  है  |  इस  में  झापने  कहा
 है  कि  13 मार्च  को  यानी  कल  यह  झाक्शन  होगा
 यह  स्क्रैप  झादि  के  बारे  में  है  -  हस  में  तान-
 फैरस  मैटल  भी  है  |  झ्राज  यह  निकला  है  न्ौर
 कल  को  सेल  होगा,  आक्शन  होगा  1  इस  तरह
 से  तो  भ्रापो  कभी  भी  किसी  भी  तरह  से  पूरे
 पैसे  नहीं  मिल  सकते  हैं  ।  मिट्टी  के  भाव  झापका
 माल  चला  जायेगा  ।  किसी  को  पता  लगेगा
 शौर  किसी  को  नहीं  लगेगा  ।  क्यों  नहीं  ाप  काफी
 बबन  इसके  लिए  देते  है  ?  जहा  तक  नान-फैरस
 मैटल  का  ताल्लुक  है  श्राप  क्यों  नहीं  माल  स्केल

 इंडस्ट्रीज  को  उसको  दे  देते  है  जो  कि  उसको  गला  कर
 काम  में  ला  सकती  है।  व्यापारी  जो  इसको  बहुत  सस्ते
 दामों  मे  खरीद  कर  बढ़े  मुनाफ  से  रि  रोलिंग  मिलो  का
 बेचते  है  द्  ि  रॉलिंग  मिल्ज  इनको  काट  करके  दुबारा
 इसको  सप्लाई  करते  है  ।  रेलवे  हन  स्फेप्स  को
 उचित  मूल्य  पर  क्यों  नही  मोधे  दी  रि  रोलिंग  मिलो

 को  देती? इस  तरह  की  जो  चीजे  है  इन  पर  भी
 आपको  ध्यान  देना  चाहिये  ।
 I5  Hrs.

 कम्पेसेशन  का  जहा  तक  सवाल  है  आपने  पचास

 हजार  उसकी  लिपरिट  रखी  हैं  ।  भ्रव  शापने  इसी
 का  किराया  हवाई  जहाज़  के  किराए  के  बराबर
 कर  दिया  है।  बढ़ा  एक  साख  का  कम्पेसेंशन  मिलता

 है  ।  यहां  पर  भी  आप  एक  लाख  क्‍यों  नहीं कर  देते

 हैं  .  इसमे  कोई  हु  नहीं  होना  त्राहिये।

 कुरेशी  साहब  ने  राज्य  सभा  में  कहा  है  कि

 हमारा फूल  कोप्रोप्रेशन  स्टील  एड  माइज  मिनिरिट्री  से  है
 मैंते  एक  सभाख  1682-74  को  किया  था,  प्रतस्टार्ड
 क्जेश्चन  नम्बर  2233  शौर  इसका  जो  भवाब  मुझे
 7-3-74 को  मिला  उसको  में  प्लापको  बताता  हू।  मैंने

 अपने  इस  सवाल  में  पूछा  था  कि  जनवरी  झौर  फरवरी,
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 में  स्टील  ब्वादूस  में  हैवी  प्रोशशशन  सासिस  रेणवे
 ट्रबल्श  की  वजह  &  कितने  हुए  हैं  ।  इसके  जवांग
 में  यह  कहा  गया  कि  हास्नेट्स  जो  फिल्‍स  किए
 गए  ये  उन  से  2,79,000  टलेड  कम  का  उत्पादन
 हा  ।  इसकी  वजह  डिप्टी  मिलिस्टर  ओ  स्टील
 ग्रौर  माइड  के  हैं  उन्होंने  यह  बताई  है  —

 “This  is  directly  attributable  to  the
 dislocution  caused  on  account  of
 Railway  troubles.  This  was  the
 main  factor.”

 इसकी  रोशली  मे  मैं  ध्राप  से  पूछता  13  फि  कहा
 कोप्माप्रेशन  है  ?  कोई  कोप्नम,प्रेशन  सही  है।  बाता
 बातों  में  कोग्माप्रेशन  नहीं  हो  सकती  है  ।

 यह  मात्र  को  गई  है  कि  रेलवे  बोर्ड  को  एवा-
 लिस  कर  दिया  जाए  t  मैं  इसके  हक  से  नहीं  ह।
 इससे  फाम  लेगा  चाहिये  भौर  सस्ती  से  लेता  आाहिये।
 इसको  एबालिश  करने  से  कोई  फायदा  नहीं  होगा
 डे से  इससे  झापकों  काम  करवाना  चाहिये  ।
 तभी  ये  काम  करेगे  ।  इन  से  पूछिये  कि  क्‍या
 गाड़िया  लेट  चलती  है,  क्यो  दूसरी  गडबटिया
 होती  है  ।  यह  सब  इसकी  जिम्मेदारी  है
 इनकों  तनझवाह  किस  लिए  मिलती  है  ?  बाद
 में  भागे  चल  कर  ध्गर  एबालिश  करने  की  जरूरत
 समझी  जाए  तो  वैसा  भी  किया  जा  सकता  है।

 झापने  रेले  में  जी०  झार०ण  पी०  शौर  आर?
 पी०  एफ  ,  दो  फोसिस  रखी  हुई  है  ।  रेल
 प्रोटेकेशन  फोर्स  जो  शायद  प्रापकी  है  धौर  मो०भार
 पी०  स्टेट  गवर्तमेन्ट  की  है  1  इन  दोनों  में  से

 एक  को  पश्राप  रखे  और  एक  को  हदा  दे  ny

 we  तो  उसी  तरह  से  है  कि  एक  गाय  के  दो  मालिक
 धौर  एक  कहे  कि  दूसरा  चारा  डाले  झौर  दूसरा
 कहे  कि  बह  क्यों  डाले,  दूसरा  हाले  |
 मतीजा  यह  होता  है  कि  कोई  शी  नहीं  डालता  है।
 ओरियां  कंस  ौर  क्यो  हो  रही  हैं  ।  मैं  ्ापकों  पटना

 की  बात  बताता  हूँ  /  जी०  झार०  पी०  का  एक
 सिप्राही  सील  बन्द  रेलवे  बैगन  के  सामने  शाहा  था

 भौर  उसको  मौजूदगी  में  एक  ज्ादमी  ताता

 तोड़  रहा  था।  मैंते  इसको  देखा  ौर  मैंने  जा

 कर  एस०  एम०  को  कहा  ।
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 ge  बयां  झरे  ।  हम  राग  को  आहर  जाते  हैं  तो

 हम  की  जाने  से  मार  दिया  जाता  है  i  इस  बास्ते

 हममें  जाता  होड़  दिया  हैं।  जो  पिलफेज  होता  है  उसका
 दोष  एच  दूसरे  पर  डालते  हैं  तरह  बहता  हैँ
 कि  वह  जिम्मेदार  हैँ  शोर  दूसरा  बहता हँ  कि
 पहने  बासा  जिम्मेदार  है  ।  तेरह  करोड  जा  भ्राप  हर
 साल  ही  इस  पर  खर्च  करते  हैं  वह  तो  श्राप  बचा  सवत
 हैं  ।  श्राप  थई  क्लास  का  क्रिराया  बढ़ा रहे  ह ै1
 इसका  मे  बढ़ा  कर  भाप  लेकंज  का  स्टाप  करे,
 हॉब्ज  को  लग  बरे।  भापकों  बहत  फायदा  हांगा।

 भुरेशी  साहब  ने  कल  कहा  है  कि  डबल  टैंकर
 i977-78  में  चलेंगी  मैं  जैसप  कम्पनी  को
 बलगत्ता  फैक्टरी  में  गया  था  कुछ  दिन  पहले।

 वहा  मैंने  देखा  है  कि  बबन  हैकर  गाडिया  65  परमेर
 द. आ  तैयार  हां  बर  खड़ी  है  t  ग्राप  Q77-78
 तक  का  इसजार  क्यों  बरत॑  हैं  ।  इस  साल  के
 श्राखिर  तक  झाप  कुछ  नल्र  बाला  सकते  हैं  इस्तमात  में
 ष  फैक्टरी  मे  बहुत  सी  बिजली  की  बाचेज
 भी  तैयार  पढी  हुई  है।  श्राप  उनको  बअम्बई
 की  सबर्धन  ट्रैनृड  में  इस्तामान  मे  ला  सकते  हैं
 प्रौर  उसका  जल्दी  सगा.  सकते  है  1

 मैं  अमशेदपुर  से  लोक  सभा  में  श्राया  है  1
 महा  से  कई  ड्न्म  चलनी  चाहिये  |  एक  टाटा  नगर
 से  सीधे  दिल्ली  गाही  चलनो  चाहिये।  साउथ  बिहार
 एक्सप्रेस  के  बारे  में  मैं  कहना  चाहता  हूँ  कि  धादरा
 शिम्रिजन  का  झापनो  बाई  पास  बर  देना
 चाहिये।  बह  दुबस्ड  एरिया है  |  इसमे  बहुत  गड़बड़ी
 गती  है  बिहार  ट  बिहार  गाड़िया  चल  वाया
 गया  गमोह,  गाधी  मुरी  बौर  1:21.  नगर।  पब्लिक
 की  यह  बड़ी  भाग  है  7  लिख  कर  भी  पभ्रापको  झाया
 है  ।  पटना  से  सिर्फ  गाडी  ढाटा  नगर  (जमशेदपुर)
 जाती  है।  रात  को  जाती  है।  प्रगर  यह  मिस
 हा  जाये  तो  चौबीस  पघटे  इतजार  करना  पढ़ता
 है  ।  जब  मुझे  लोग  सभा  के  लिए  टिकट  मिला
 तो  में  सिर्फ  पढह  भिगट  पहले  चाइवासा  पहुच
 सका  भौर  प्रदर  यह  गाड़ी  छूढ  जातो  तो  पता
 नहीं  क्या  होता  श्लौर  शायद  झाज  मे  यहा  ने  होता
 पहा  पर  झापको  दो  तीस  ग्राड़ियां  और  देनी
 भाहियें  ।

 बाजपेभी  जी  मे  कहा  कि  मिनिस्टर  साहब

 काम  नहीं  गरते  हैं  ।  लेक्नि  मैं  उसके  काम
 तारीफ  करूगा  जिस  किसी  ने  उनको  कोई  जायज
 काम  करत  के  लिए  कहां  उस  काम  को  उन्होंने
 फौरन  क्या,हैं  और  उसका  ठीक-टीक  काम  हों  जाता  1

 हाली  में  उन्हाने  बहा  कि  बढ़ी  मुश्किल  हुई  ।  लिक्नि  जहा-
 जहा  धौर  जिस-जिस  शिया  मे  मांग  हुई  उत्हान

 गा  ड़िया  दी  |  झगर  मांग  हाँ  नहीं  की  ता

 वह  देते  बसे  t

 झाप  कहते  है  कि  मई  और  जुलाई  में  आपका

 रिफाड  टनज  था  t  इसको  प्रापका  चाहिये  था

 कि  शाप  मेटेन  करत  इस  टैम्पा  का  श्राप

 क्यों  नही  मन्टन  कर  सत्र  ।  दिमाग  वहीं

 है.  श्रादमी  वहीं  हैं  यही  गाड़ियां  है  तो  बया

 बजह  है  वि  झाप  इसको  मटेन  नहीं  बर  पाते

 आपका  इस  तरफ  ध्यान  ना  चाहिय।

 झापन  ध्  क्लास  का  विराया  बढ़ाया  है।

 यह  अपने  झच्छा  नहीं  किया  ।  वह  उचित  बात

 नहीं  है  |  पब्लिक  इससे  बहुत  नाराज  है  1

 लोगा  क॑  प्रति  जिम्मदारी  हमारी  है  -  इस  पर  प्रापका

 फिर  से  विचार  करना  चाहिये  t

 कंर्टरग  क्ही-क्ही  तो  अच्छा  है  लेक्नि

 कही-बहा  नहीं।  जहा-गहा  अच्छा  नहीं  हैं  बहा-वहा

 आपका  हसवा  भच्छा  वरना  चाहिये।

 सिक  बैगज  भी  तरफ  भी  झ्ापवा  देखना  चाहिए

 ख्वाम  रुवाह  कह  दिया  जाता  हैं  ि  ये  मिक  बगज

 है।  ट्रेन  एशजॉमनिव  तने  लिए  जिस्मे-

 दार  हाता  है  1  वह  उनका  एस्जैमिन  करता  है।

 उस  पर  ही  प्राप  इस  चीज  वा  छाड  दे  t  दिल्‍लो

 से  श्राप  उसको  चेक  करवाए  बिना  किसी  पूव

 सूचना  दिए  हुए  हमने  प्रडाल  शौर  ठाठानगर  यार  मे

 जा  कर  देखा  है  कि  किसी  वेगन  में  काई  पाइप  नहीं

 &  तो  उसको  मिक  डिक्लेयर  कर  दिया  जाता  है
 धौर  छ  छ  दिन  वह  सिक  लाइन में  पड़ी  रहती

 है  ।  इस  चोज़  को  भाप  ठीक  करे।

 मेटेनेंस  की  तरफ  भी  भाषका  ध्यान  देना  चाहिये

 शौर  उसको  भी  हीव  करना  चाहिये।

 ट्रांसपोर्ट  होने  बाले  सामान  का  झापकों
 कम्पलसरी  इनश्योरेस  करते  की  व्यवस्था

 करनी  चाहिये  ।  बैगर  पर  जब  माक्त  लोड
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 होता  है  वह  इल्ह्योरेस्स  एजेंट.  के  सासने

 मोड  होगा  ।  इससे  नापकों  पैसा  भी  श्राएगा
 और  बकिजिनेसमैत  गुड़स  कलक  से  मिल  कर  जो
 झूठी  रसीदें  बना  लेता  है  भौर  लाखो  रुपये  का

 बलेम  कर  देता  हैं,  वह  नहीं  होगा  ।

 जहां  तक  प्रफसरो  के  ट्रासफर  का  सम्बन्ध

 है,  किसी  प्रेशर  मे  भाकर,  पोलिटिकल  प्रेशर

 में  प्राकर  यह  काम  नहीं  होना  चाहिये।  किसी
 को  इसकी  पैरवी  नहीं  करनी  चाहिये  जब  किसी
 का  द्रासफ्र  दयू  हो  तो  तभी  ट्रासफर  फौरन

 होना  चाहिये
 स्टेट  बाईक  पावर  हाऊसिस  की  मत्ती  महोदय

 की  स्कीम  भ्रच्छी  है  और  उसको  जरूर  प्रमल
 में  लाया  जाना  चाहिये  ।

 इन  शब्दों  के  साथ  में  रेलवे  बजट  का  स्वागत
 करता  हू  शौर  झापको  प्रन्यवाद  देता  हू  1

 SHRI  B.  K.  DASCHOWDHURY
 (Cooch-Behar}  I  rise  to  suppoit

 the  Railway  Budget  presented  by  the  hon.
 Railway  Minister.  While  supporting  the
 Budget  I  feel  it  is  my  duty  to  refer  to
 some  of  the  points  for  the  serious  con-
 sideration  of  the  hon.  Minister.  We  have
 not  seen  anything  new,  neither  dynanusm
 nor  any  new  direction  given  to  increase
 railway  finances.  This  seems  to  be  nothing
 more  than  a  ritual,  to  present  the  Budget,
 to  get  the  sanction  of  the  House.  What  we
 expected  was  that  in  each  and  every  yeur,
 in  view  of  the  challenging  needs,  in  view
 of  the  changing  situation,  the  Railway
 Minister  should  present  the  Budget  in
 this  august  House,  giving  new  direction
 and  new  dynamism  for  improving  the
 railway  working,  railway  administration  and
 railway  finance.  Unfortunately  nothing  of
 these  three  things  are  present  in  the  hon.
 Ministers  speech.  Only  one  thing  that  4
 have  naticed  is  this.  He  bas  made  a  very
 serious  attempt  to  increase  the  railway  fi-
 nance  by  increasing  the  railway  freight  and
 fares  which  has  been  a  traditional  way  for
 decades  and  decades  together.  Even  then
 what  we  have  noticed  is  this,  There  is  an
 wncovered  gap  of  Rs.  52  crores,  Having
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 tonnage  originating  in  million  tonnes  ४
 156.2.  The  earning  was  280.5  crores.  In

 1972-73  the  figure  was  20.3  million  tonnes
 and  earnings  from  goods  carried  excluding
 wharfage  and  demurrage  was  695.9  crores
 I  have  all  the  years’  figures  but  I  am

 placing  these  two  figures  only  for  clear
 understanding.  Now  if  one  goes  on  making
 charged  one  would  find  that  for  one  million
 charged  one  would  find  that  for  one  miJhon
 tonnes  carried,  this  brought  to  the  Railways
 Rs.  .4  crores  in  1960-61.  In  1972-73,
 i  miflion  tonnes  brought  to  th.
 Railways  an  amount  to  the  extent
 of  Rs.  3.5  crores.  And  according  to

 this  year’s  budget  it  will  be  more  than
 Rs.  4  crores  for  a  million  tonne  of  goods
 carried.
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 soothing  leas  than  Rs.  50  crores,  Adding  to
 that  Re.  52  crores,  the  deficit  gap  will  go
 up  to  Rs.  02  crores.  Will  the  Railway
 Minister  seriously  consider  what  will  be
 the  Impact  of  the  price  rise  with  the  rail-
 way  freights  and  fares  that  have  been
 raised  from  point  to  pomt  and  even  from
 transaction  to  transaction?  But,  certain
 concessions  have  been  given  under  compel-
 ling  circumstances  because  the  railways
 have  not  been  on  an  even  keel.

 Considering  what  has  been  done  all
 these  years,  the  impact  will  be  felt  further
 with  the  increase  in  price  rise.  And  will
 it  be  possible  for  the  Railway  Minister  to
 resist  the  demand  from  the  employees  for
 more  D.A.  if  the  price  index  rises  higher
 and  higher?  It  cannot  be  Last  year,  the
 Government  of  India  increased  the  D.A.
 for  its  employees  on  three  occasions.  But,
 the  railway  have  declared  the  increase  in
 D.  A.  two  times  and  mentioned  that  an-
 other  D.A.  will  be  given  in  the  coming
 year,  that  is,  in  the  year  1974-75.  For  the
 current  year,  there  will  be  three  increases
 in  DA.—if  not  thiee,  at  least  thre  may
 be  two  instalments  of  D.A.  and  if  not  two,
 at  feast,  there  may  be  one  instalment  of
 D.A.  What  will  be  the  impact  of  the  deficit
 because  of  this  extra  D.A.?  Has  any  pro-
 vision  been  made  in  this  regard  by  the
 Railway  Minister?  I  do  not  think  that  he
 has  made  any  provision.  Adding  to  that,
 what  will  be  the  deficit  in  the  coming  year?
 At  the  end  of  this  year  you  will  find-—I
 want  the  Railway  Minister  to  seriously
 consider  this—-  that  the  deficit  will  be  no-
 thing  less  than  Rs.  50  crores.  If  it  is
 possible  to  reduce  this  deficit  by  the  dyna-
 mic  spirit  of  the  Minister,  by  the  efficiency
 of  the  Railway  Administration  and  by  im-
 Proving  the  Railway  functioning  in  so  many
 other  ways,  it  is  well  and  good.  You  have
 already  said  that  during  the  question  hour.
 T  have  every  doubt  about  it  and  J  have
 Ro  reservation  about  that.

 So,  what  I  would  suggest  is  that  the

 bat
 Ministry  must  concentrate  them-

 seriously  on  improving  the  finances
 Of  the  raliways.  What  are  the  ways  for

 improving  the  finances  ?  Why  have  the  rail-
 way  finances  not  been  improved?  with
 the  introduction  of  modern  technology  and
 science  in  all  fields  and  in  all  branches
 you  still  find  that  there  is  a  tendency  for
 making  further  improvements.  Probably,
 in  the  Railway  Administration,  we  do  not
 find  any  semblance  of  this  modern  tech-
 nology  or  science.  The  Railways  have  got
 a  department  known  as  R.DS.O.  (Re-
 search,  Designs,  Standards  Organisation).
 What  35  the  contribution  made  by  this
 Organisation?  Has  it  made  any  serious
 impact  on  the  railways?  From  the  books
 supplied  to  the  Members,  we  find  that
 R.D.S.0.  have  invented  new  design  for
 wagons  and  a  machine  to  measure  the
 strength,  the  durability  and  specialisation
 of  the  railway  tracks.  Nothing  more  than
 this.  Does  this  Department  stand  only  for
 this  ?  We  have  not  seen  that  anything  else
 has  been  done  by  this  department.  They
 have  given  a  list  and  we  find  from  it  that
 they  have  given  consultancy  services  to  the
 defence  organisations  and  also  to  some
 foreign  countries.  No  doubt  this  is  a  healthy
 sign  I  do  not  want  to  degrade  this  organi-
 sation  at  all,  But,  what  I  would  emphasize
 here  is  that  the  activities  and  achievements
 of  the  R.D.S.O.  have  not  been  upto  the
 mark.

 Therefore,  R.DSO  should  be  re-orien-
 ted  and  modernis-d  with  scientific  bram
 and  talent  which  can  really  give  a  new
 thought  to  the  Railway  administration.  Some
 year,  before  Imentioned  on  the  Floor of
 this  House  that  a  young  engineer  bas  inven-
 ted  a  machine  known  as  micro-minimum
 radar,  an  electronic  device,  by  the  appli-
 cation  of  which  it  could  be  possible  to  avoid
 train  collusions  and  thereby  improve  the
 working  of  the  railway  administration.  Un-
 fortunately,  this  particular  young  engineer's
 invention  has  not  been  given  a  fair  deal  or
 a  fair  trial.  What  is  the  wrong  there?  I
 would  appeal  to  you,  for  the  sake  of  the
 country  and  for  improving  the  railway
 administration  and  its  finances,  to  go
 through  this  matter  seriously.  If  you  really
 find  these  inventions  are  not  proper  and
 your  engineers  and  scientists  who  are  work~
 ing  in  the  R.D.S.O,  might  improve  upon
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 them,  I  do  not  mind,  But  what  1  do  mind
 is  the  deliberate  and  calculated  attempt  to
 dissuade  such  young  engineers  or  other
 persons  who  come  forward  with  new  sug-
 gestions  of  efficiency  for  the  railway
 administration.  This  has  to  be  seriously
 thought  of.

 We  have  also  to  look  into  the  question
 of  movement  of  wagons.  The  figures  that
 I  have  show  clearly  year  by  year  this
 movement  of  wagons  and  carrying  of  goods
 by  railway  wagons  is  deteriorating  and
 deteriorating.  हथ  anyone  cares  to  calculate
 the  figure,  the  number  of  railway  wagons
 the  railway  had  in  the  yea:  1960-61  was
 +3,07.900  and  the  total  amount  0  goods
 carried  was  556.2  million  tonnes.  In
 the  vear  1972-73  the  number  of  wagons
 was  3,84,283  and  the  total  amount  of  goods
 carned  was  2043  million  tonnes.  So,  year
 by  year  it  is  going  down  and  down.  There
 may  be  certain  othe:  tactors  also,  I  do
 not  deny  that.  But  whatever  the  wagon
 movement  the  Railways  uppointed  one  ex-
 pert  committee,  RB.  Tall  Enquiry  Com-
 mittee,  and  this  committee  has  clearly
 Stated  that  movement  of  wagons  trom  rail-
 ways’  point  to  point  and  Division  to  Divi-
 sion  is  senously  at  fault  and  certain
 Measures  are  to  be  taken.  Wall  the  hon
 Minister  consider  to  implement  some  of  the
 suggestions  made  therein  for  improving
 the  working  of  these  dislocated,  derailed
 and  dis-connected  wagons?  Are  vou  trying
 seriously  ?

 You  have  sixty  Divisions  in  the  railways.
 How  many  wagons  pe:  day  are  marked
 waste-out  level,  disconnected,  derailed  or
 somewhere  else  detained  otherwise  ?

 On  an  average,  it  was  found  that  daily
 in  each  divisional  headquarters  200-300
 wagons  are  disconnected,  If  you  calculate
 the  figure  for  the  60  divisional  headquar-
 ters,  it  vill  ca  ae  to  12,000  to  15,000  or
 18,000  or  it  might  even  be  20,000.  That
 is,  about  15,000  to  20,000  wagons  are  not
 moving  daily.  What  are  we  losing  daily
 on  this  account?  We  are  losing  daily
 Rs.  30  jakhs.  This  is  for  not  moving
 wagons  properly.  Would  you  not  serlovaly
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 consider  this  point  to  improve  upon  the
 railway  finances  ?

 For  proper  wagon  movement,  one  Mr.
 Chowdhury  hus  invented  a  certairl
 machine,  a  new  device.  I  would  urge  upon
 the  Railway  Ministry  to  try  that,  to  have
 a  trial,  u  model  trial,  m  the  Railway  Board
 itself.  Do  not  depend  upon  the  railway
 Officials  because  they  atc  already  threaten-
 ing  such  people:  ‘Do  not  make  such
 suggestions  to  the  Railway  Ministry’,  be-
 causs  in  that  case  their  setvices  might  noi
 be  required  any  further.  These  are  the
 ways  to  improve  upon  railway  finance.

 Much  has  been  said  about  the  Railway
 Protection  Force  What  is  the  good  ot
 keeping  this  Force?  IT  would  only  quot:
 one  tine  from  the  report  of  the  है  फे  Lall
 Inquiry  Committee,  page  Wh  chapte:
 ‘Railway  Protection  Force’,  This  is  what
 the  Committee  observes  on  this

 “The  various  memoranda  sent  by  th
 public  have  voiced  great  concern  at  thy
 working  of  the  Railwav  Protection  Force

 Some  have  gone  so  fai  “as  to  descnb>
 the  RPF  as  ‘Rakshak  as  Bhakshak’  and
 the  RPF  as  ‘Railway  Pilferage  Force’”

 THE  DEPUTY  MINISTER  IN  THF
 MINISTRY  OF  RAJIWAYS  (SHRI
 MOHD  SHAFI  QURFSHD:  Whit
 Bhakshah  ?

 SHRI  B.  K.  DASCHOWDHURY  You
 will  find  it  on  page  1  of  the  Committe:  ५
 Report.  It  has  also  said  that  it  is  the  Rutl-
 way  Pilferage  Force.  Would  you  kindly
 control  these  things  ?

 MR.  CHAIRMAN:  I  have  given  you
 more  time  than  you  were  entitled  to.

 SHRI  B.  K.  DASCHOWDHURY  :  Thank
 you  very  much.  I  chall  be  finishing.

 Lastly,  as  the  Chairman  wants  me  to
 conclude,  I  would  urge  upon  the  Railway
 Minister  to  spell  out  what  is  their  policy  m

 fegard  to  extension  of  new  railway  lines
 in  backward  areas.  In  view  of  the  speech
 tnade  by  the  Reilway  Minister.  last  yea’,
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 ]  presented  a  case  before  the  Rallway
 Minister.  Shri  Mishra  is  not  here.  But

 hon.  Deputy  Minister  might  make  a
 particular  note  of  this  newline  in  a  very
 backward  constituency  which  is  otherwise  a
 potential  area  for  the  movement  of  goods
 and  passengers.  They  have  said  they  have
 made,  a  proper  estimate  and  it  may  be  a
 line  about  80-85  Kms,  long.

 PROF.  MADHU  DANDAVATE  (Raja-
 pur):  Are  you  referring  to  the  West  coast
 railway  line  ?

 SHRI  8,  K.  DASCHOWDHURY:  My
 hon.  friend  is  very  much  anxious  about  the
 West  coast  railway  line.  3  do  feel  that  a
 railway  line  should  be  constructed  by  the
 Railway  Ministry  on  the  West  coast.  But
 I  am  referring  to  one  line  from  New
 Muinaguri  to  Sitaion  the  NF  Railway.

 SHRI  MOHD.  SHAFI  QURFSHI:  You
 do  not  want  the  West  coast  railway  Iie  ?

 SHR]  8.  K.  DASCHOWDHURY:  1
 do  want  it.  But  I  am  referring  to  this
 particular  line  for  the  development  of  a
 backward  area.  So  far  as  the  development
 of  backward  areas  is  concerned,  so  fur  as
 [  know  the  West  coast  may  not  be  as  tack
 ward  an  area  88  the  one  to  which  I  am
 teferring  for  the  construction  of  a  new
 tallway  line.  I  would  urge  upon  the  Rail-
 wav  Minister  to  consider  it  in  view  of  the
 speech  made  by  the  hon.  Minister  last
 year  that  the  backward  regions  should  be
 given  a  certain  fillilp  so  that  these  areas
 might  come  up  with  this  kind  of  develop-
 ment.  Unless  railway  lines  ase  constructed
 in  these  areas  even  at  a  discount  to  the
 Railways,  I  do  not  think  there  is  any
 chance  of  development  of  these  areas.  |
 hope  the  hon.  Minister  will  consider  this.
 J  hepe  he  will  also  consider  the  other  sug-
 gestions  made  about  how  to  improve  the
 railway  finances.

 SHRI  SAMAR  MUKHERJEE  (How-
 Tah)  :  J  am  totally  opposed  to  the  Budget
 which  bas  been  presented  here.  I  will
 confine  my  speech  mainly  to  one  subject,
 industrial  relations.  But  before  I  go  to
 that,  I  would  like  a  clarification  from  the
 Deputy  Railway  Minister  regarding  a  news
 7  LS8/73~9

 PHALGUNA  a  895  (Saka)  Railway  Budget  254
 Gent.  Dis,

 which  has  appeared  in  the  newspapers
 that  again  you  are  thinking  of  restarting
 the  Light  railways  whereas  you  had  given
 a  categorical  assurance...

 SHRI  MOHD.  SHAFI  QURRSHI:
 Howrahb-Amta  ?

 SHRI  SAMAR  MUKHERIEE  :
 rah-Amta.  The  news  has  appeared.

 Regarding  Howrah-Amta  also,  you  said
 categorically  that  that  line  would  be  con-
 verted  into  broad  gauge  and  already  a  re-
 port  was  being  prepared.  But  again  the
 news  has  come  that  the  old  light  railway
 will  be  re-started.  I  want  you  to  enlighten
 us  as  to  what  the  correct  position  is.

 How-

 Coming  to  the  question  of  industrial  re-
 lations,  you  know  that  already  the  guards
 are  observing  the  work-to-rule  movement,
 Before  that,  some  trains  in  the  NF  Railway
 have  already  been  cancelled.  I  have
 brought  several  telegrams  which  T  want  to
 mention  here.  Yesterday,  I  got  a  telegram
 which  says  :

 “HARMOHAN  DAS  CONVENER
 UNITED  COMMITTEE  OF  RAIL-
 WAYMFN  PABITRA  MAJUMDAR
 ANT  CHATTFRJEF  MALIGAON
 NIRMAL  GOSWAMI  GUARD
 BADARPUR  ALL  UCR  LEADERS
 BARDALAL  BASUMATARI  LOCO-
 MEN  GAUBATI  ARRESTED
 MISA—”.
 That  is,  the  Maintenance  of  Internal  Se-

 curity  Act—“INTERVENE  RELEASE.”
 I  have  sent  a  copy  of  this  telegram  to  the

 Railway  Minister.  Two  days  before,  I  got
 another  telegram  which  reads:

 “HARAMOHAN  DAS  CONVENER
 UCR  NF  RAILWAY  HAS  BEEN
 ARRESTED  ON  4-3-74  ALONG  WITH
 34  LOCOMEN.  600  LOCOMEN  HAVE
 BEEN  PUT  UNDER  SUSPENSION
 RESFNTMENT  PREVAILING  Pie

 I  got  another  telegram  which  reads  :

 “DIVISIONAL  SUPERINTENDENT
 ALIPURDUAR  JUNCTION  PROVO-
 CATES  PEACEFUL  EMPLOYEES  BY
 ILLEGALLY  TRANSFERRING  R  C
 DE  STATION  CLERK  VIOLATING
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 MEDICAL  MANUAL  IMMEDIATE
 INTERVENTION  SOLICITED.”
 Yet  another  telegram  which  I  got  says

 ws  *
 “NIRMAL  GOSWAMI  CONVENER

 RAILWAY  COORDINATION  COM-
 MITTEE  ARREST  ON  FOURTH
 MARCH  MIDNIGHT  FROM  KARIM.
 GANI  RUNNING  ROOM."
 Another  telegram  says  :
 ४७4  RAILWAYMEN  ARRESTED
 GAUHATI  STOP  HARAMOHANDAS
 CONVENER  UNITED  COMMITTFE
 OF  RAILWAYMEN  REAPRRESTED
 AFTER  RELFASE  ON  BAIL...”

 He  was  arrested  for  a  second  time.  He
 was  released  on  bail  but  again  re-arrested
 Even  the  non-loco-running  staff  aie  arrested
 and  re-arrested  to  suppress  the  movement

 Now,  the  question  is,  why  the  railway
 authorities  are  adopting  this  method  More
 than  600  people  have  been  suspended.
 According  to  the  previous  telegrams,  a  copy
 of  which  I  have  sent  to  the  Railway  Minis-
 ter,  more  than  00  men  have  been  urres-
 ted,  and  arrests  are  going  on  under  the
 Maintenance  of  Internal  Security  Act.  What
 sre  their  faults  ?  Their  faults  are  that  they
 wanted  to  execute  0-hours  dutv.  You
 know  in  the  struggle  of  last  August,  this
 was  one  of  the  main  demands  of  the  loco-
 men,  They  were  to  work  for  2  hours  to
 20  hours  at  a  stretch  and  that  these  hours
 should  be  reduced  For  a  long  time  they
 were  demanding  that  the  hours  should  be
 reduced  to  10.  So,  ultimately,  after  a  long
 struggle,  there  was  an  agreement  in  August
 last  that  the  0  hours  duty  should  be  exe-
 cuted.  In  that  agreement  it  was  categori-
 cally  ‘stated  that  within  six  weeks  the  mode
 and  method  will  be  finalised  The
 agreement  says  that  “the  duty  hours
 would  be  reduced  to  40  hours  at  a  stretch
 and  the  mode  and  manner  of  reduction
 would  be  finalised  within  six  weeks  by  the
 Grievances  Committee.”  After  that  agree-
 ment,  the  strike  was  called  off,  but  the
 terms  were  not  executed.  After  that,  an-
 other  round  of  strikes  was  forced  upon  the
 fecgmen  in  December.  After  that,  there
 was  another  agreement,  I  have  a  copy  of

 12,  994  Redlway  Budpet.Gerd,  Dis,  256

 the  agreement  and  Mr.  Qureshi  ia  ona  of
 the  signatories  to  that  agreement.  I  am
 reading  out  that  agreement.  This  agres-
 ment  has  been  arrived  at  on  the  20th
 January,  1974,  है  says:

 “The  Loco  Running  Staff  Grievances
 Committee  reviewed  the  implementation
 of  i0-hours  working  in  the  Indian  Rail-
 ways  in  its  three  day  deliberations  in
 New  Delhi.”

 That  was  after  the  struggle.  It  says
 further  :

 “A  final  decision  was  taken  in  today’s
 ,  Meeting  that  the  implementation  of  0

 hours  working  for  Loco  Running  Staff  on
 All  India  Railways,  i.e.,  trains  of  all  des-
 criptions  excepting  Mail  and  Express,
 where  implementation  has  already  com
 menced,  will  be  started  from  25th  Feb
 ruary  1974,  wherever  possible.  It  was
 further  decided  that  the  Committee  will
 make  an  on  the  spot  practical  study  of  a
 few  Divisions  with  different  working
 conditions  Every  effort  will  be  made  and
 practical  possibilities  worked  out  by  both
 sides  to  see  whether  the  three-year  period
 for  full  implementation  as  announced  by
 the  Government  can  further  be  reduced

 The  spirit  of  the  agreement  was  that  both
 sides  will  try  to  implement  it  and  co-ope
 tate  with  each  other.  Unfortunately  thy
 is  not  liked  by  the  bureaucracy,  particularly
 the  Railway  Board.  That  is  why  this  thing
 has  started  in  the  NF  Railway.  Hon.  Mem-
 bers  will  remember  that  in  December  there
 was  much  debate  and  hot  temper  inside  the
 House.  At  that  time  the  NF  Railway  vas
 completely  peaceful  and  there  was  0
 strike  ;  there  was  some  understanding  with
 the  General  Manager  of  the  NF  Railway
 that  the  ten-hour  working  would  be  imple-
 mented  in  the  NF  Railway  peacefully.  The
 General  Manager  gave  an  assurance  that  it
 would  be  implemented.  When  the  Locomen
 found  that  the  Railway  Board  was  not  in-
 terested  in  the  imptomeatation  of  the  agree
 ment,  they  told  the  grievasce  committee
 long  ago  that  in  such  an  eventuality  they
 would  be  forced  to  implement  the  ten-hour
 duty  on  their  own.
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 I  haye  here  a  telegram  which  reads  as
 follows  :  “As  per  agreement  with  General
 Manager  NFR  with  us  on  27th  January  to
 implement  ten  hours  dity  from  fifteenth
 February  stop  one  hundred  and  twenty
 running  staff  suspended  or  arrested  on  de-
 mand  relief  on  ten  hours  duty  more  than
 four  hundred  suspended  in  NFR  stop  penal
 transfers  also  stop  several  trains  cancelled
 motivated  to  create  public  discontent  stop
 situation  grave  stop.”

 By  mysterious  methods  the  General
 Manager  has  backed  out  and  started  pro-
 ceedings  against  loco  running  staff.  That
 is  why  a  situation  has  been  created  with
 largescale  arrests,  suspensions  and  penal
 transfers.  It  will  not  create  any  healthy
 relations  between  the  management  and  the
 railway  staff.  I  warn  that  the  situation  will
 further  deteriorate.

 IT  also  want  to  draw  the  attention  of  the
 hon.  Deputy  Minister  of  Railways  to  an-
 other  thing.  On  13-2-1974  there  was  a
 meeting  of  the  sub-committee  of  the  crie-
 vances  committee  and  one  of  the  members
 of  that  committce  complained  that  he  re-
 ceived  notice  for  that  meeting  on  6th  Feb-
 tuary,  ‘1974,

 T  have  seen  the  postal  stanp  on  the
 cover,  bearing  the  date  16-2-73,,  So,  this
 has  been  wilfully  done  and  the  letter  has
 been  posted  from  Delhi  only  on  the  13th
 The  purpose  was  to  sabotage  the  mecting
 of  this  sub-Committee.  Further.  no  passes
 were  issued  to  them.  Even  though  the
 members  were  asked  to  attend  the  meet-
 ing,  they  were  not  issued  passes.  If  this  is
 the  attitude,  how  can  we  say  that  the  Rail-
 way  Administration  is  interested  in  imple-
 menting  the  ten  hour  duty  ?

 According  to  another  complaint,  which
 T  have  received  from  one  of  the  Members,
 on  the  25th  of  February  the  locomen  led
 One  deputation  to  Mr.  हे,  B.  Lal,  who  is
 a  Member  of  the  Grievances  Committee
 demanding  implementation  of  the  ten  hour
 duty,  At  the  Grievances  Committee  meet-
 ing,  Mr.  Lal  reported  that  it  will  not  be
 difficult  to  implement  the  ten  hour  duty

 Howrah  Division.  But,  when  the  loco
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 men  went  on  depttation  to  him,  hé  refused
 to  talk  to  them  and  his  reply  was  ‘I  have
 not  been  sent  a  copy  of  the  agreement  which
 was  arrived  at  on  20th  January,  974  re-
 garding  implementation  of  the  ten  hour
 duty.

 I  would  also  like  to  draw  the  attention  of
 the  Railway  Minister  to  snother  matter,
 You  know,  there  was  a  big  convention  con-
 vened  by  the  AIRF,  and  all  the  category-
 wise  unions  excepting  the  NFIP.  attended.
 They  demanded  unanimously  that  all  long-
 standing  demands  of  the  rulwey  men,  in-
 cluding  their  trade  union  mghts  and  other
 demands  must  be  met  and  one  important
 demand  was  the  right  to  negotiate.  After
 the  last  December  struggle,  it  was  decided
 that  the  Loco  Running  Staff  Association
 will  be  given  the  right  to  represent  their
 cases  at  all  levels.  But,  in  the  case  of
 NF  Railway,  the  Loco  Association  have  not
 been  given  the  right  to  negotiate  with  the
 General  Manager  for  comirg  to  an  under-
 standing  regarding  this  ten  hour  duty.  This
 is  a  glaring  example  of  the  violation  of  the
 agreement.  A  resolution  was  passed  at  the
 convention  unanimously.  4  think  the  Gov-
 ernment  also  is  in  possession  of  that  reso-
 lution.  The  convention  has  resolved  that
 all  railway  men  should  be  treated  as  in«
 dustrial  workers  with  full  trade  union  rights
 including  the  nght  to  negotiate  It  has  also
 resolved  that  the  working  hours  of  all
 railway  men  should  not  exceed  eight  hours
 per  day.  The  loco  men  are  fighting  for  ten
 hours.  There  has  been  a  categorical
 assurance  and  there  has  also  been  in  agree-
 ment  to  this  cffect.  But  the  Raibvay  Ad-
 ministration  1५  refusing  to  implement  the
 agreement.  The  railway  men  havc  deman-
 ded  erght-hom  duty  and  the  right  to  nego-
 tiate  and  they  have  also  demandei!  that  all
 victimisation  cases  should  be  withdrawn.
 These  are  the  demands  on  the  basis  of  which
 this  conventions  has  served  a  notice  on  the
 Government  that  unless  before  the  10th
 April  all  these  demands  are  met.  the
 railway  men  are  free  to  go  on  continuous
 strike  throughout  India  after  that  date.  You
 will  have  to  concede  their  demand  for
 ten-hour  duty.  You  will  have  to  release
 all  the  railway  men  who  were  arrested
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 and  you  will  have  to  take  back  all
 those  who  were  suspended  and  the  order
 of  penal  transfers  should  have  to  be  re-
 voked,  The  Government  seems  to  be  pur-
 sving  a  policy  of  repression  and  of  conced-
 ing  to  demands  only  under  compulsion.
 This  is  the  policy  you  are  pursuing,  There
 is  still  time  to  learn  from  past  experiences.
 You  should  do  something  before  the  situa-
 tion  worsens  further.  Ag  per  the  policy  of
 the  Government.  the  Railway  Admunistra-
 tion  wants  to  prepare  an  army  of  black-
 loggers.  You  want  to  encourge  black-
 leggers  und  to  double  the  strength  of  the
 Territorial  Army,  to  counter  the  moves  of
 railway  men  These  anti-working  class  and
 anti-people  policies  pursued  by  the  Railway
 Administration  must  be  changed.  Otherwise
 the  situation  will  worsen  further

 SHRI  A.  K.  M  ISHAQUE  (Basithat):
 Mr.  Chairman,  my  colleague,  Shri  B.  K.
 Das  Chowdhuri,  was  dealing  with  what
 should  be  the  Government's  policy  with  Te-
 gard  to  the  extension  of  railway  lines  to
 backward  areas.  For  want  of  time,  he
 could  not  deal  with  that  subject  in  the
 minutes  detail.  To  my  mind,  this  subject
 is  a  very  important  one.  So,  I  shall  pick  up
 the  thread  from  him.

 Till  the  other  day  the  policy  was  to  see
 that  there  should  be  commercial  viability
 for  extension  of  railway  tines  to  any  parti-
 cular  zonc,  But  there  has  been  a  change
 in  the  policy  and  the  Government  have
 declared  the  other  day  that  they  will  fook
 into  not  only  the  commercial  viability  but
 they  will  run  it  as  a  public  utility  service
 and  the  interests  of  the  backward  areas  will
 also  be  considered.

 We  have  a  zone  in  West  Bengal  known
 as  Sunderbans,  which  literally  means  beauti-
 ful  jungles  or  forests.  It  is  a  vast  tract
 which  is  a  gold  mine.  I  will  not  be  des-
 eribing  Sunderbans  properly,  if  I  were  to
 call  it  only  fertite  it  is  a  gold  mine.  The
 entire  rea  can  be  brought  under  cultiva-
 tion.  At  present  we  have  only  one  crop
 in  the  entire  Suoderbans,  There  can  be
 three  orops,  Then,  the  area  under  culti-
 vation  can  be  increased  and  thereby  the
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 poor  people  of  that  area  can  be  made  to
 prosper.  West  Bengal  fs  a  deficht  State’  and
 if  we  make  full  use  of  this  aréa  for  cuiti-
 vation,  then  the  defici  of  the  State  cai  be
 met  to  some  extent.

 Then,  there  is  tremendous  scope  for  deve-
 loping  poultcy  in  that  area.  Only  because
 of  lack  of  communication  from  this  beauti-
 ful  area  to  Calcutta  or  other  commercial
 centres,  nothing  can  be  grown  there.  Now
 the  entire  area  has  only  one  crop  and  no
 poultry  is  developed.  Further,  there  is
 tremendous  scope  for  growing  cotton  in
 that  vast  aiea  That  cultivation  cannot  be
 taken  up  now  because  there  ts  no  com-
 munication  system  and  so  the  products  can-
 not  be  marketed.  The  result  is  that  though
 this  3  a  gold  mine  with  tremendous  possi-
 bility,  it  is  being  totally  neglected.

 In  this  connection,  I  would  make  an
 appeal  to  the  Raifway  Minister  to  consider
 the  proposal  sent  to  the  Railway  Minzatrv
 by  the  Sunderban  Development  Board
 which  i  a  statutory  Board,  for  the  exten
 sion  of  four  railway  lines  into  the  Sundc:
 ban  areas.  They  are  the  extension  of  the
 Lakshimkantapur-Kakadwip  linc,  _  the
 Hamabad-Pratupadityanagar  fine,  —  the
 Canning-Herobhanga  line  and  the  Champa
 kalt-Dhamahhali  line.  These  four  lines  wil!
 come  to  about  60  miles  in  length.  If  thes
 projects  are  undertaken,  if  these  extension
 are  made,  the  entire  area  will  improve  and
 the  deficit  that  we  are  suffering  from  in
 West  Bengal  can  be  met  to  some  entent

 I  represent  a  backward  constituency.  |
 have  only  one  railway  line  in  my  const-
 tuency  from  Hasnabed  to  Barasat,  which
 is  only  4  km  from  Sealdah.  Hasnabad
 is  another  30  to  35  km  from  Sealduh.  Yet.
 the  people  of  my  constituency  have  to  get
 dows  at  Hasnabad  and  then  take  a  new
 train  for  going  to  Sealdah.  I  have  bece
 persistently  making  a  request  that  there
 should  be  direct  communication  between
 Hasnabad  and  Sealdah.  I  am  making  that
 appeal  to  the  Railway  Minister  even  now
 Let  him  have  some  consideration  for  the
 puor  people  of  my  constituency,  It  will  nol
 cost  him  very  much,  Since  the  railways  have
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 been  givitig  one  excuse  or  other,  I  am  mak-
 ing  an  appeal  to  him  to  over-ride  their
 Objections  ahd  give  us  this  line  now

 J  also  made  a  proposal  for  setting  up  a
 new  station  at  Jaffaurpur.  The  Minister
 assured  me  that  he  would  sympathetically
 consider  the  proposal  I  am  making  again
 4  personal  appeal  to  him  to  see  to  it  that
 the  station  is  set  up  I  know  the  difficulties
 that  the  people  of  the  arca  are  f  icing  by
 not  having  a  ‘tation  there

 Refore  T  go  to  Railway  finance  I  will
 take  only  a  minute  to  refer  to  a  very  im-
 portant  matter  The  Martin  Railways  have
 been  wound  up  There  was  a  promise  given
 by  the  then  Railway  Minister,  Mr  Nandajt,
 that  all  of  the  employees  will  be  absoi  bed
 and,  since  they  were  working  mn  and  around
 Calcutta,  thev  will  be  absorbed  in  the
 fastern  Ratlway  or  in  the  South  f  astern
 Railway  so  that  they  are  not  displaced
 Now  they  have  been  absoibed  but  they
 have  not  been  absorbed  in  the  Lustern
 Ralway  or  im  the  South  }  astern  Railway
 Some  of  them  have  been  absorbed  in  the
 Western  Railway  and  some  of  them  in  the
 Southern  Ratlway  The  promise  made  bv
 the  then  Railway  Minister  in  ths  auvust
 Mouse  has  not  been  implemented  bv  the
 Riday  Board  The  matter  cannot  be  more
 regrettable  than  this  that  the  promne  made
 bv  the  hon.  Railwav  Minister  in  thts  aneust
 Houne  ७  not  amplemented  by  the  Ratlwav
 Board.  So,  I  appeal  to  the  hon  Raw
 Minister  to  see  from  the  proceedings  of
 thy  House  af  this  promne  was  enen  and
 if  this  promise  was  made,  |  would  request
 him  to  implement  this  promise  and  to  ab
 sorb  all  those  unfortunate  employees  in  the
 astern  Railway  or  in  the  South  F  astern
 Ratlway.  Otherwise,  our  peace  will  be
 disturbed  by  that.

 This  year,  we  have  been  presented  with
 4  deficit  budget  of  Rs,  99.75  crores,  We
 have  adopted  the  traditional  methods  of
 Meeting  this  gap  by  increasing  the  fares
 ond  freights.  May  be,  that  wus  the  last
 resort,  But  I  want  to  make  some  sugges-
 tons  to  the  hon,  Minister  to  meet  the  gap
 that  we  bave  to  face  this  year.  J  am  just
 Making  an  enquiry  irom  the  Railway
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 Board:  Are  we  making  full  utilisation  of
 the  wagons  that  we  have  ?  If  we  are  not
 making  full  utiwation  of  the  Wagons  that
 we  have,  let  us  calculate  how  much  we
 would  have  derived  from  full  utilisation  of
 the  wagons  I  am  not  going  into  the
 detaijs  as  I  do  not  have  much  time  at
 my  disposal  I  am  just  making  an  enquiry.
 let  them  make  an  enquiry,

 Then,  there  ५  the  question  of  pilferage
 so  widely  Known  in  the  country.  To  plug
 the  pilferage,  we  have  set  up  the  Railway
 Protection  Force.  As  my  hon.  friend  Mr.
 Das  Chowdhury,  was  saying,  it  has  assu-
 med  adifferent  name  Only two  years  ago,
 our  cost  on  the  muintenanee  of  the  Rail-
 way  Protection  fore  was  about  Rs  9
 crores  and  at  that  ume,  we  had  to  pay
 Rs  23  crores  as  compensation  for  property
 lost  in  tranmut  After  2  years,  the  cost  of
 maintenance  of  th.  Ruidway  Protection
 Force  has  gone  upto  Rs,  23  crores,  that
 is,  the  cost  has  gon.  up  by  Rs.  4  crores.
 What  is  the  cost  of  compensation  that  we
 are  paying  now  ’  %  the  moment,  the
 demurrage  that  we  ure  paying  is  Rs.  36
 crores  So,  I  put  a  qin  tom  to  the  Rail-
 way  Board  as  to  whut  benefit  we  have
 derived  by  spending  more  money  on  the
 Railway  Protection  Fore  Simple  logic
 stiggests  that,  while  we  spend  more  money
 on  protection  force  to  plug  pilferages,  the
 pilferagen  should  have  been  plugged,  but,
 on  the  other  hand,  what  we  are  seeing  3s
 that  the  compensation  to:  pilferages  is  in-
 creasing  every  year  |  would  make  an
 earnest  appeal  to  the  Minister  to  look  into
 thes  question  and  devise  suitable  methods
 so  that  we  can  utilise  the  resources  that
 we  have  at  our  dispc  sal  in  the  best  possible
 manner.

 In  the  present  Budget  there  is  a  pro-
 posal  to  increase  the  cost  of  platform  ticket
 from  25  puse  to  50  pane  This  has  given
 rise  to  big  yoke  To  purchase  a  platform
 ticket  one  has  to  pay  50  passe.  But  if
 one  purchases  a  travelling  ticket,  he  has  to
 pay  only  30  pane  The  joke  is  that  I  will
 purchase  a  travelling  thet.  for  30  paise,
 enter  the  platform,  ५९८९  my  relatives  off,
 then  come  out  of  the  platform,  इच्प्ाल  the
 ticket  and  get  back  the  money.  This  is
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 &  penny-wise-pound-foolish  policy,  I  re-
 quest  the  hon.  Minister  to  look  into  this
 joke  also  and  do  something  about  it,  if
 possible.

 I  thank  the  Railway  Minister  for  pre-
 senting  this  Budget  and  I  appeal  to  him
 to  consider  the  suggestions  that  I  have
 made.

 SHRI  ANNASAHEB  GOTKHINDE
 (Sangli)  :  Mr.  Chairman,  Sir  |  congratu-
 late  the  Railway  Minister  for  presenting
 this  Budget  under  difficult  circumstances,
 We  are  told  that  the  Railways  will  continue
 to  play  2  predominant  role  in  India's  trans-
 port  economy.  But  the  rider  that  sets  off
 this  conjecture  is  that  the  provision  for
 new  lines  in  the  Fifth  Plan  period  3s  to
 the  tune  of  only  Rs,  100  crores  The
 Railway  Minister  raised  new  hopes  in  the
 minds  of  the  people  representing  backward
 areas  when  he  picsented  his  last  year’s
 budget  and  invented  a  new  theory  regard-

 “ing  deliberate  developmental  expenditure
 which  {s  elaborately  mentioned  on  page  !7
 of  his  last  year's  budget  specch.  The  sume
 thing  has  been  continued  in  this  year's
 budget  also;  I  am  quoting  fiom  page  t6
 of  this  year's  budget  :

 “Experience  has  shown  that  generation
 of  traffic  for  such  areas  follows  the
 development  of  transport  infia-struc-
 ture  facilities.”

 Then  he  gives  a  number  oi  proposals  that
 he  has  introduced.  i  would  appeal  to  him
 to  compare  the  new  lines  that  he  pioposed
 in  the  last  year’s  budget  with  what  he  hus
 mentioned  this  yeur.  I  would  diaw  his
 attention  to  para  42  of  his  last  year's
 speech  where  he  sits  :

 "In  addition  there  ure  certain  impor-
 tant  works  of  new  lines  and  conver-
 sions  presently  under  examination
 and  active  consideration  of  the  Go-
 vernment,  am!  some  of  these  works
 are...”

 Then  he  gives  a  list  of  seven  items.  In
 jois  speech  this  year,  at  page  12,  be  says  :

 “In  furtherance  of  this  approach,  it  is
 now  proposed  to  take  up  construction
 of  the  following  sew  lines  and  डि
 conversion  projects  in  1974-75."

 But,  unfortunately,  as  regards  the  conver-
 sion  which  was  ‘under  active  consideration’
 in  his  last  year's  speech,  conversion  af
 Miraj-Latur  line  from  narrow  gauge  to
 broad  gauge,  no  reference  has  been  made
 to  taking  up  of  this  particular  work  this
 year.  J.ast  year  we  were  told  that  other
 works  had  been  undertaken  but  this  parti-
 cular  work  would  be  taken  up  as  a  drought-
 relief  work  along  with  others  and  I  was
 told  in  December  last  that  the  tsaffic-cum-
 engineering  survey  of  the  line  had  just
 been  started.  What  has  happened  to  that  ?
 T  would  like  to  know  whether  this  line  is
 going  to  be  taken  up  ultimately  or  not.  J
 want  to  make  a  reference  to  this  particular
 finc  mentioned  in  page  33  where  some  new
 lines  have  been  mentioned  and  this  parti-
 cular  line  iy  simply  mentioned  as  Miraj-
 Latur  line.  Whether  it  is  a  new  line,  0
 whether  it  is  a  gauge  converston—nothing
 has  been  mentioned.  The  portion  —  that
 cnuses  worry  is  the  last  proviso,  The  pro
 viso  says  :

 “y  would  like  to  take  up  the  consti
 tion  of  these  lines  during  the  Frith
 Plan,  but  this  would  depend  upon  the
 availability  of  resources.  The  present
 allocation  during  the  Fifth  Plan  tor
 construction  of  new  railway  lines  is
 not  sufficient  for  this  purpose.”

 Ultumately  it  comes  to  that.  With  all  the
 hopes  created  lust  year  it  is  not  905७०
 for  the  Railway  Ministry  to  take  un  this
 conversion  work  during  the  whole  of  the
 Fifth  Plan  period.  He  has  given  a  list  of
 the  additional  lines—-2  in  number-—mer
 tloned  on  page  13,  By  this,  {  auk,  is  the
 Railway  Ministry  not  creating  vague  hopes
 in  the  minds  of  the  people  residing  in
 those  backward  areas  ?
 6  hrs.

 I  refer  to  this  Mira}Latur  line,  It  passes
 through  three  of  the  most  backward  ares
 in  the  districts  of  Mabarashtra—Sangii,
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 Sholepue  and  Gemanabad.  Unfortunately,
 these  are  the  three  most  normally  affected
 drought-prone  areas  of  Maharashtra.  If
 this  deliberate  development  expenditure
 theory  is  not  going  to  be  of  any  help
 to  this  particular  line  which  was  committed
 in  the  last  year's  Budget  speech  and  there
 is  no  hope  or  indication  whether  that  will
 be  taken  ‘up  definitely  during  —  this
 year  or  in  the  subsequent  Plan,  how
 can  one  escape  saying  that  the  list
 given  in  page  3  of  2  new  hines
 simply  creates  vague  hopes  in  the  minds
 of  the  people  residing  in  backward  areas.
 I  ask  the  Railway  Munistry  whether  the
 delay  in  the  implementation  of  these  pro-
 jects  will  not  entail  cost  escalation.  Again
 व  would  appeal  to  him  to  take  up  this
 conversion  work  immediately.

 Next,  I  would  refer  to  onc  more  aspect
 of  his  speech.  It  has  been  started  that  the  im-
 pact  of  the  Third  Pay  Commission's  recom-
 mendations  would  be  to  the  tune  of  more
 than  Rs.  00  crores  for  a  full  year  I  am
 stressing  this  particular  aspect  of  the  Ruil-
 way  Budget  because  with  regard  to  the
 amenities  that  would  be  provided  to  the
 travelling  public,  it  has  been  stated  that
 Rs.  4  crores  per  yeur  were  spent  during
 the  Fourth  Plan  period  and  the  same  tenor
 would  be  continued  in  the  Eifth  Plan.
 Though  the  freight  rates  on  foodgrains
 have  not  been  increased  for  which  I  must
 thank  him,  the  imcsease  in  the  freight  rates,
 passenger  fares  and  muscellaneaus  charges
 will  bring  a  total  additional  revenue  to  the
 Railways  to  the  tune  of  Rs  36  crores.
 One  wonders  whether  these  higher  rates
 mean  merely  the  transfer  of  cash  out  of
 the  passengers’  pocket  to  that  of  the  rail-
 way  employees  only  because  they  are  going
 to  be  paid  to  the  tune  of  more  than
 Rs,  00  crores  per  year.  Comparing  these
 figures  with  the  figures  that  are  provided
 for  amenities  to  passengers,  I  think  more
 Should  be  done  for  giving  sufficient  ameni-
 tes  to  the  travelling  public.

 And  now,  Sir,  I  would  come  to  a  few
 Suggestions.  I  would  request  the  Railway
 Minister  that  the  proposed  increase  of  5
 Palse  upto  a  didtance  of  25  k'ms  be  Lindly
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 withdrawn.  There  ia  a  propose!  which  he
 has  made  for  the  increase  in  the  cost  of
 the  platform  tickets  from  25  paise  to  50
 paise  and  he  has  said  in  his  speech  that
 it  would  prevent  the  flocking  of  visitors
 in  the  Railway  Platforms,  What  I  would
 request  the  hon.  Minister  is  this.  This
 piovosed  increase  should  be  restricted  to
 only  very  important  railway  stations  where
 the  flocking  of  visitors  is  intended  to  be
 curbed  There  are  very  many  small  sta-
 tions  on  the  Indian  Railways  where  the
 visitors  do  not  flock  and  it  is  not  necessary
 to  increase  the  Platform  Tickets  on  those
 Stations.

 There  is  the  booklet,  Indian  Railway—
 Central  Facts  and  Major  Problems,  Feb-
 tuary,  1974  in  which  it  ts  stated  at  page  45
 as  follows.  Thuis  is  regarding  the  new  pro-
 duction  units  for  the  wheel  and  axle  plant.
 It  says  :

 “For  the  Wheel  and  «Axle  Plant  two
 agreements  were  envisaged,  one  with
 USA  firm  for  the  manufacture  of  cast
 wheels  and  the  other  with  Czechoslo-
 vakia  firm  fo:  Axles  These  are  in  the
 process  of  finalisation  .

 My  suggestion  is  that  there  is  a  junction
 named  Mira)  in  my  constituency  and  all
 the  three  gauges  are  there,  the  broad  gauge,
 the  metre  gauge  and  the  natrow  gauge.
 There  s  sufficient  land,  ample  water,  re-
 quisite  clectnicity,  transport  infra-structure
 and  cheap  labour:  The  municipal  authori-
 tes  and  the  State  Government  would  be
 too  willing  to  render  the  necessary  help  in
 the  matter.  I  would  request  the  hon.
 Minister  that  at  least  one  of  these  unite
 should  be  located  at  Muraj  and  necessary
 survey  should  be  conducted  in  that  res-
 pect.

 Now  T  want  to  say  abeut  the  inclusion
 of  Sholapur  division  in  the  Central  zone.
 A  committee  was  set  up  in  this  regard  and
 I  hope  that  the  Committee  would  accede
 to  this  demand,  and  necessary  steps  would
 be  taken  in  the  matter.

 My  fast  point  is  this.  You  would  re-
 member  that  the  world  famous  Ravi
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 Shankiir  ‘tiad  ‘to’  purchast’  a  ticket  “for  ‘his
 tat’  instriinent  ‘also  whet  ‘he  travelied  ‘by
 plane’  in  the  contitent  of  Ebrope’  which
 is  equivalént  to  oné  passenger  ticket.  I  am
 ere  championing  the  particular  cause  re-
 garding’  the  people  who  teside.  at’  Miraj

 “in  my  ‘constituency.  This  place  is  a  fa-
 imoud  place  for  “manvfecturing  various
 Stringed  ‘musical  instruments  like  _  sitar.
 You  would  be  surprised  to  know  that  the
 price  of  manufacture  of  one  sitar  comes
 to  Rs,  20  to  Rs.  125;  the  price  at  which
 it  is  to  be  sold  to  Bombay  merchants
 comes  to  Rs.  35  to  Rs.  140.  The  cost  of
 transport  of  one  single  sitar  comes  to
 Rs.  2  per  sitar  from  Miraj  to  Bombay.
 It  is  a  small-scale  industry  and  very  many
 people  are  engaged  in  this  industry,
 The  people  have  been  clamouring  for
 the  last  50  many  years  that  this
 particular  instrument  should  be  charged

 on.  its  actual  weight  and  not  on
 the  other  category  in  which  it  is  charged
 ‘now.  It  is  a  question  of  their  life  and
 death.  {  would  request  the  hon.  Railway
 Minister  to  Jook  into  the  matter  personally.
 He  has  promised  to  relieve  the  distress
 of  these  small-scale  manufacturers.  I  hope
 he.  will  look  into  this  personally  and  that
 he  will  do  the  needful  in  the  matter.
 Thank  you.

 at  शोग  ato  गौतम  (बालाघाट)  :  सभापति

 महीदय,  पहले  सबसे  बड़ी  बात  तो  प्राप  के  सामने

 मैं याहू,  रखना  चाहता हैं  कि  हमारा  जिला  आालाभाट
 , मध्य  प्रदेश  में  है  और  वहां  पर  बढ़ा  भारी  तांबें

 को  भंडार  मिला  है  जहां  कि  8  करोड़  शोर  का

 एस्टीमेट  भी  तक  कया  गया  है  और  उस  के
 शनि  और  अढ़ते  को  भाशा  है।  मलजलंड  उस

 माइत  का  नाम  है।  वहाँ से  लेकर  बैहर,  उकवा

 जहां  कि  पब्लिक  सेक्टर  की  मैंगतीज  भौर  इंडिया
 “सिमिटेड  की  बहुत  बही  खदात  है  और  भरवेली

 -जहां  "इसी  अैंगगीज  भोर  इंडिया  लिमिटेड  की

 दूसरी  बड़ी  भारी  लदाव  है  बहां  तक  एक  लाइम
 बना  दी  जाम  हो  बालाचाद  जिले  को  भी  कायदा

 होगा  भौर  जह  पूरा  भाविवासी  क्षेत्र  है,  इस  में

 aferfeel tee Rage. की  भी  इस  ते.  आह.

 :  बह.  भी  वहां  ते:  भरंछी  ..तदई  होगा  जा.  पकेवा।.
 are  वहां  रेल  हो  जागगों  तो.

 ई... &  में  पहले.  भी  ऐसा  ह. ह  किया.  गया.  है
 कि  मैरों  गेज  लाइमे  को  बॉड  गेज  लॉइनें  में

 बतति  किया  जाय।  जबलपुर  से  गोंदियां  भौर  गोंदिया
 “से.  चनापुर नेरो  गेज  लाइन  है।  प्रमर  बह  ह । अ

 गेज  में  परिवर्तित  कर  दी  जाय  जैसा  कि  मैं  समझंता

 हूं  रेल  मंत्रालय  द्वारा  सम  कर  लिया  गया  है  तो.

 शुकदम  वाराणसी,  इलादाबाद-  जमशपुर  बालाघाट

 गोंदिया,  ्बत्द्र  पुर  झौर  मद्रास  ये  सब  जुड़  जायेंगे

 झौर  दूरी  भी  कम  हो  जायगी।  इस  तरह  से

 उत्तर  अवेश,  भारत  का  उत्तरीभाग,  दक्षिणी  भाग

 से,  मद्रास  हत्यादि  से  बिल्कुल  जुड़  जायेगा  भौर

 इधर  इलाहाबाद,  वाराणसी  झादि  में  भी  दक्षिणी

 लोग जो  काफी  संख्या  में  रहते  हैं  उन  को  बहुत

 सुविधा  हो  जायेगी।

 इसी  सरह  से  जबलपुर  से  मयनपुर,  शिवनी,

 छिदवाड़ा,  नागपुर  यह  भी  नेरो  गेज  है,  श्स  को

 भी  श्राइगेज  करना  चाहिये  झौर  नयसपुर  से  प्रण्डला

 तक  भी  मैरो  गेज  को  ब्रांड  गेज  में  परिवर्तित

 करना  चाहिये।

 उत्कल  एक्सप्रैस  सप्ताह  में  दो  बार  अभी  चलती

 है।  परन्तु  पैसेंजर्स  उस  में  बिहार  के  होते  हैं,

 उड़ीसा  के  होते  हैं,  मध्य  प्रदेश  के  होते  हैं  द्रौर

 सिर्फ  दो  दिन  उस  के  चलने  से  उन  की  तकलीफों
 का  तिपटारा  नहीं  हो  सकता  है।  इसलिये  उत्तल

 एक्सप्रैस  को  रोजनाः  चलाता  झच्छा  होगा।

 जालाभाट  जिले  के  लोगों  की  बहुत  पहुले  से  जो

 भाग  चली  भ्रा  रही  हैं  भाप के  पहले  के  रेल  मंत्रियों

 के.  सामने  उन्हें  मैं  प्रस्तुत,  कर-  चुका  हूं।  बह  यह

 हैं  कि  कटंगी  से  तिरोष्टीः  तक  कोई  रेलवे  लाइन

 नहीं  हैं।  ब्ालाबांट,  से.  कठंगी  तक  मैरो
 जैज  है धौर  तिरोड़ी  से  तुमग्र  Oe  तक  श्राइगज

 है।  तो  कहटंगी  से  किरोड़ी  तक  एक  नई  लाइन

 “बता  दी  जाय  जिस  के  अन्दर  सिर्फ  8  मील  का

 कसला  हैं।  तुमंसर  रोड  ामिई,  हावड़ा  ,मैंन  लाइन

 प्र.  है।  इस;  के  भासप्रस्स  मेंगलीक  की  खाते  हें
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 at  aw  को  झच्छां  उत्पादन  होता  है।  जंगल  का
 भी  श्रच्छा'  उत्पादन  होता  है।  इसलिये  वहां  के  इस
 को  जोड़ता  बहुत  ही  उपयुक्त  होगा।

 जैगम्स  के  बारे  मे  मुझे यह  कहना  है  कि  कई
 बार  रेलने  बोर्ड  को  बेसन्स  के  बारे  में

 मैंने  लिखा।  झाप  से  पहले  के  मंत्रों  महोदय
 को  भी  लिखा  क्‍यों  कि  हमारे  यहां  पर  बास  बहुत
 काफी  तादाद  में  होता  है।  बिरला  भी  वहा  फैक्ट्री
 तो  नहीं  है  लेकिन  वह  वहां  से  बास  बहुत  सा
 ले  जाते  हैं।  वहां  पर  दूसरे  व्यापारियों  को  पर्याप्त
 बैगन  सही  मिलते  है  भौर  भ्रभी  भी  रेलवे  मंतालय
 का  कोई  आ्रादमी  चल  कर  देख  सकता  है,  हाउबाग
 रेलवे  स्टेशन  पर  बहुत  सारा  बास  पडा  हुझा  है।
 हैरो  गेज  से  तो  वह  चला  जाता  है।  लेकन  ग्राड-
 गेज  जो  जबलपुर  में  है  वहा  पर  बैंगन  नहीं  मिलते
 हैं  झौर  इसलिये  बहुत  मा  बास  संडे  गया  है  और
 उपयोग  में  पाने  लायक  नहीं  रह  गया  है।

 साउथ  ईस्टर्न  रेलवे  का  हैडक्वार्टर  नागपुर  मे  है  जो
 किं  साउथ  ईस्टंन  रेखवे  का  टमिनस  है  और  साउथ
 ईम्ह्नं  रेलवे  मागपुर  से कलकत्ता तक  है।  बेहतर  यह
 होगा  कि  कि  हैडक्वार्टर  जो  नागपुर  मे  है  बह  बिलास-

 पुर  या  रायपुर मे  कर  दिया  जाय जो  कि  सेट्रल  प्लेस

 हैं  भौर  ही०  एस०  हैडक्वार्टर  हैं।  इस  से  वहा  पर

 बड़ी  सुविधा  हो  जायेगी।

 रेलवे  में  बहुत  सा  पिलफ्रेज  होता  है,  कई  प्रकार
 को  धाधलिया  होती  है।  धभी  मुझे  थोडा  इस
 चीज  को  देखने  का  मौका  मिला।  एक  दिन  कोई
 20  पैसेजर  हिना  टिकट  के  बालाघाट  उतरें।
 झनायास  में  बहा  पर  चला  गया  था।  उन  में  एक
 झादमी  जो  मुझे  प्रपती  पहचान  का  मिला  उससे
 मैं  ने  ऐसे  ही  पूछा  हुम  लोग  कंसे  दाये  तो  उस
 से  शताया  कि  हम  टिकटें  खरीदने  गये  तो  किंग
 कलक ने  कहो  कि  बालाधाट  का  टिकट  तो  नहीं
 है।  पैसे  हम  ने  रेलवे  कर्मचारियों  को  दिये।  गाई
 ने  टिकट  कलक्टर  को  जो  ग्रेट  पर  था  बोल  दिया
 कि  इस  को  जाने  दो  घौर  हम  निकल  आवे  तो

 यह  हो  एक  उदाहरण  है।  बह  रोज  का  धन्य  है
 गौर  कोई  आसाभाट ने  नही,  सारे  हिन्दुस्तान  में  यह
 हत्त  हैं।  केंबेण  मंत्री  महोदय  के  ध्यान  भे  मैंने
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 इस  चीज  को  ला  दिया कि  कुछ  कर  सकें
 तो  करें।  बासंल  इत्यादि  मे  रेलवे  बाले  कीमती
 चीजें  निकाल  कर  उस  की  जगह  पर  पत्थर  इत्यादि
 उसी  वजन  का  हाल  देते  हैं।  कही  कही  फाह्स
 क्लेम्स  व्यापारियों  ने  किए  तो  उसमें  भी  डिग्री

 हो  जाती  है  i  कही-कष्दी रेलवे  वाले  क्लेम  को
 ऐक्सीड  भी  कर  लेते  हैं।  किसी  किसी  केस  में
 अपील  फाइल  करने  की  जो  मियाद  होती
 हैं  उस  को  टाइम  वार  कर  देते  हैं  प्रौर  भ्रपील
 फाइल  नहीं  हो  पाती।

 दूसरी  बात  हमे  यह  कहता  चाहता  हू  कि  जबल-

 पुर  से  गोदिया  और  गोदिया  से  जबलपुर  जाने
 वाली  जा  रास  की  गाड़िया  हैं  बह  पहले  हट्टा
 रोड़  स्टेशन  जॉ  बीच  में  पढ़ता  है  वहा  पर  ठहरती
 थी।  लेकिन  कुछ  समय  ले  उन  का  वहां  ठहरना
 बन्द  कर  दिया  गया  है।  हट्टा  रॉड  से  उस  गाडी
 में  बैठने  बाले  एक  तो  विद्यार्थी  लोग  होते  हैं  जो
 गोदिया  जाते  है  या  बालाघाट  जाते  हैं,  या  सरकारी
 कर्मचारी  होत  है  या  दूध  बेचने  वाले  होते  हैं  t
 ता  ब  जब  ह. ह  गाड़िया  बहां  नहीं  ठहरती  तो
 उन  को  इस  से  बड़ी  प्रमुविधा  होतो  है।  इसलिये
 मेरी  प्राथना  है  कि  लोगो  भी  तकलीफ  दूर  करने
 के  लिये  ह्द्रा  रोड  पर  भी  जबलपुर  से  गोदिया
 शौर  गोदिया  से  जबलपुर  जाने  वाली  रात  की
 गाड़ियो  को  ठहराने  की  कृपा  बरे।

 और  भी  एक  बात  मुझे  निबंदन  करनी  है।
 गोदिया  से  जब  बालाघाट  झाते  है  तो  सरेखा  के
 पास  बालाघाट  में  एन्ट्रेंस  है,  वहा  पर  रोड  और
 रेलवे  लाइन  की  क्रासिग  है।  उस  स्थान

 पर  एक  झोवर  ब्रिज  की  बहुत  झावश्यक्ता  है  क्योकि

 झवसर  बहा  आाधे  द्याधे  घटे  तक  ठहरना  पढ़  जाता

 है।  खुद  देवर  साहब  गो  जो  झाल  इडिय।  कांग्रेस

 कमेटो  के  प्रेसीडिट  थे,  वहा  पर  रुकन।  पड़ा  गाड़िसो
 की  क्रांसिग  की  वजह  से  और  बहुत  से  मत्तियों  को

 रुकना  पड़ा  है।  इसलिये  वहा  पर  प्रोवर  ब्रिज

 बनाना  बहुत  जरूरी  है।  हम  को  एक  लेटर  शाप

 के  पहले  के  मली  महोदय  का  मिला  जिस  मे  उन्होंने

 कहा  है  कि  हम  ने  इसे  मजूर  कर  लिया  है,  भ्रब

 स्टेट  गवर्ममेट  इसे  मजूर  कर  ले  तो  झागे  काम



 हो।  हो  स्टेट  बवनेसेंट  में  भी  उसे  सेजूर  कर  लिया
 हैं।  लेकिन  काम  झ्भी  तक  शुरू  जहीं  हमा  है।

 मेरो  निवेषन  है  कि  काम  बहा  पर.  ब  चालू
 . . कियां  जाब.।

 16.20  brs.  -
 RE,  ALLEGED  PREVENTION  OF  VISI-
 TORS  FROM  MEETING  MEMBERS  OF

 PARLIAMENT

 शी  Te  घिहारो  बाजपयों  (ग्वालियर):  सभा-
 पति  महोदय,  मैं  नियम  340  के  अन्तर्गत  एक
 महत्वपूर्ण  सामला  इस  समय  उठाना  चाहता  हूं
 बौर  मांग  करता  हूं  कि  ये  श्चा  थोड़ी  देर  के
 लिये  स्थगित  कर  दी  जाये....

 MR.  CHAIRMAN  ;  I  have  received
 your  notice.  It  does  not  come  under  rule
 340  becatise  under  rule  340  there  can  be
 an  adjournment  if  the  discussion  going  on
 ix  on  a  motion,  The  discussion  now  is  not
 on  a  motion  but  on  a  Budget  which  is
 dealt  with  under  a  separate  provision
 Therefore,  it  does  not  come  strictly  under
 rule  340  under  which  there  is  no  provision
 for  adjourning  the  discussion  except  when
 the  discussion  is  on  2  motion,  Therefore,
 I  do  not  feel  that  your  notice  is  strictly
 in  order.,  But  the  matter  you  have  raised
 is  undoubtedly  of  2  serious  nature.  There-
 fore,  you  should  refer  to  the  Speaker,  The
 Speaker  is  going  to  make  an  inquiry After  the  inquiry,  we  will  know  the  posi tion.  and  let  you  know  about  it

 जी  श्हल  बिहारो  बाजपेयी  :  मगर  शाप  मुन्ने
 अतोने  तो  दींजिये।  स्पीकर  साहज  किस  आल  की
 शएन्कवायरी  करेंगे।

 MR...  CHAIRMAN  :  Since  you  have
 given  notice,-]  can  permit  you  a  few
 minutes,  but  there  will  be  no  adjournment

 discussion a  OE  the

 ई...  बिहारो  वाजपेधों:  वह  तो  झाप  के
 अगप्रिकार  में  है।  ;

 "का,  CHAIRMAN,  +  As  the ae  thatter  is
 oe  serious,  I  am.  permitting  you.a  couple  of

 नाम  चिट  भेजी,  लेकित  मे  चिटें  मैम्थेरों  तक  नहीं.
 पहुँचने  दी  यई,  'सिक्धोरिटी  स्टाफ  के  में  चिढ
 बहीं  रोक  लो।  इतना  ही.  गहीं;  मैं  चन :  मौजद
 था,  लेकिन  मेरे  बारे  में  उन  विधायियों  ते  कह
 दिया  गया  कि  मैं  सदन  में  नहीं  हूं।  मंतीजां  यह
 हुआ कि  वहां  तनाव  पैदा  ही  बों,  विशार्थियों भौर
 सिभयोरिटी  स्टाफ  में  गड़बड़  हु,  पुलिस  बुलाई
 गई,  मैजिस्ट्रेट  बुलागे  गये  धौर  जो  विजिटर्स  वहां
 आये  थे,  उन  सब  को  रिसेप्शन  ध्राफिस  छ्ाली  करते
 के  लिये  कहू  दिया  भंया।

 मैं  समझता  हूं  कि  पाखियामेंट  के  मैस्वरों  को
 किसी  भी  विजिटर  से  मिलने  की  छूट  है,  पालियामेंट
 के  मेम्बर  चाहें  तो  किसी  विजिंटर  से  मिलें  था
 न  मिलें,  लेकिन  सिक्योरिटी  स्टाफ  को  यह  घधि-
 कार  महीं  दिया  जा  सकता  कि  बह  कहे  कि  जेम्बर
 नहीं  है,  जब  कि  भेम्बर  सदन  में  मौजूद  है।  गूज-
 रात  के  विद्यार्ती  भेम्बरोंसे  मिलने  जावे  थे।  के
 गैलरी  में  जा  कर  गड़बड़  करें---ऐसा  हममें  से  कोई
 भी  नहीं  चाहेगा  लेकिन  सिक्योरिटी  स्टाफ---माफ

 कीजिये मुझे
 कहने  हुये  दृध  हो  रहा  है-अपनो

 सीमा  को  पार  कर  शापा ।  वालिवाधेंट  के  जैम्बरों
 भौर  बिजिटसे  के  बीच  में  किसी  को  झाने  नहीं
 दिया  जा  सकता।  यह  तो  एक  कर्टसी  का  काम
 था  कि  झगर  कोई  मेम्दरों  के  मिलने  के  लिये
 खिट  भेजता  है  तो  बह  चिट  बेस्बरों  तक  पहुंचा
 दी  जाये,  मेकित  झाजे  तो  तमाम  चिटें  रोक  ली
 गई  ।  विशावियों  से  कह  दिया  थमा  कि  भेम्बर
 हाउस  में  नहीं  है,  हस  से  परिस्थिति  बिगड़ो।

 मैंने  प्रिवसेज  का.  माशत  दिया  कण है  और  जैसा
 श्राप  ने  कहा  है  कि  स्पीकर  महोदय  जांच  करेंगे-
 यह  पार्टी  का  सदा  तहीं  है।  झाज यह  मेरे  साथ
 बीता  है,  कल  किसी  भौर  के  साथ  ही.  बीत  सकता

 है।  हम  सिक्योरिटी  स्टाफ को  इस  तरह  का  झाचरण
 करने  की.  छूट,  नही ंदे  सकते। -..

 MR:  CHAIRMAN  :  This  fe  not  a  party
 matter;  .  Therefore,  the  whole:  matter  will
 be.  inguired  igto,  -  Undeulitedly,  .  if,  there


